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Item No. 13  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 513/2023 

Sandeep      Applicant  

Versus 

 Union of India & Ors.  Respondent(s) 

Date of hearing: 26.09.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

Applicant: Mr. Rahul Khurana, Adv. for HSPCB  

Respondent: Mr. Prasenjeet Mohapatra & Mr. Rajasmit Mondal, Advs. for MoEF&CC
(Through VC)  
Mr. Srinivas  Vishven, Adv. for CPCB (Through VC)  
Mr. Shyam Singh Chauhan, Mr. Ishwar Singh Rathore, Ms. Anchal 
Bansal & Mr. Rishabh Panchal, Advs. for R - 5, 8, 9, 11, 12, 14 to 19, 21, 
22, 26, 27, 32, 34, 35, 37, 39, 44, 48 to 53, 55, 57, 58, 65, 66, 68 to 71, 
81, 82, 84, 86, 88, 90, 94 to 98, 100 & 102 

ORDER 

1. In this  original application, grievance  of the applicant was that

respondent nos. 5 to 102 brick kilns were operating in District Kaithal, 

Haryana adjacent to NCR region and were not complying with the 

environmental norms. 

2. Tribunal having regard to the allegation, by order 

dated 23.08.2023 had constituted a Joint Committee with a direction to 

the Committee to ascertain the truthfulness of the allegations and to file 

the report including details of the number of brick kilns operating in the 

area concerned and their compliance with Consent To Operate (CTO) 

including their operation as per Graded Response Action Plan (GRAP). 
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3. Joint Committee had earlier submitted the status report dated 

31.10.2023 disclosing the random visit of 20 brick kilns by Committee 

between 06.10.2023 to 11.10.2023 when brick kilns were not operating. 

4. Hence, Tribunal by order dated 01.11.2023 had granted further 

eight weeks' time to the Committee to file a fresh report on compliance of 

emissions and other conditions as stipulated in the consent order. 

5. Joint committee, thereafter, had submitted the report dated 

03.01.2024 disclosing that it had undertaken the visit of 97 brick kilns 

between 06.10.2023 to 29.12.2023. The exercise of inspecting all the 

brick kilns was not completed. Hence, further time was granted to the 

Committee. 

6. In the order dated 08.01.2024, the tribunal had also taken note of 

the conditions stipulated in the Notification dated  22.02.2022 issued by 

MoEF&CC  and had directed the Joint Committee to disclose the status 

of compliance of those conditions by concerned brick kilns. 

7. The joint committee has filed the final report on 27.03.2024 

reflecting the compliance status of respondent nos. 5 to 102 brick kilns 

as under: 

“  

Respondent 

No. 

Name &  

Address of 

BKO 

Date of 

sampling 

Analysis 

report 

Number 

Analysis 

report date 

Results 

as SPM 

(mg/ 

m3)  

Prescribe

d limits 

of SPM 

(mg/m3) 

Latest status

5 Aggarwal 

B.K.O, 

Balwanti, 

Kaithal

22.02.2024 HTH/EP/

2402220

32 

28.02.2024 73.4 250 Complying  

6 Gupta Bhatta 

Company, 

Village Sirta 

Dera, Siwan, 

Kaithal 

NA NA NA NA NA Dismantled  
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7 Jai Jawala

Bricks Kiln, 

Dewal, Kaithal 

NA NA NA NA NA Dismantled  

8 Super Bricks 

Industries, 

Vill. Keorak, 

Kaithal 

22.02.2024 HTH/EP/

2402220

29 

28.02.2024 117.98 250 Complying  

9 Krishna Brick 

Kiln, Sirta 

Road,Manas, 

Distt Kaithal. 

19.12.2023 1018 27.12.2023 23.1 250 Complying  

10 Shiv Bhatta 

Vill. Sajuma 

Distt. Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

11 Ganesh Bricks 

Co., Vill 

Keorak, Distt 

Katihal 

22.02.2024 HTH/EP/

2402220

31 

28.02.2024 125.36 250 Complying  

12 Taj Bricks 

Company, Vill. 

Keorak, 

Kaithal 

23.02.2024 HTH/EP/

2402230

24 

29.02.2024 117.4 250 Complying  

13 Shiv Shankar 

Bhatta Co., 

Vill Harsola, 

Distt Kaithal. 

28.02.2024 HTH/EP/

2402290

36 

07.03.2024 111.32 250 Complying  

14 Sangam Gram 

Udyog Mandal, 

Village Titram, 

kaithal 

28.02.2024 HTH/EP/

2402290

31 

07.03.2024 99.39 250 Complying  

15 Ganpati 

Bhatta 

Company, Vill. 

Deora, Kaithal 

22.02.2024 HTH/EP/

2402220

30 

28.02.2024 114.78 250 Complying  

16 Bharat Bricks 

Industries, 

Keorak, 

Kaithal 

29.02.2024 HTH/EP/

2403010

66 

07.03.2024 140.82 250 Complying  

17 Jai Hanuman 

Bhattha Co.,

Village Manas, 

Kaithal 

19.12.2023 1019 27.12.2023 28.9 250 Complying  

18 Jai Baba Raj 

Puri Bhatta 

Co., Village 

Padla, kaithal 

01.03.2024 HTH/EP/

2403021

26 

09.03.2024 119.05 250 Complying  

19 Nihal Giri Jee 

Bhatta 

19.12.2023 1020 27.12.2023 126.6 250 Complying  
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Company, 

Guhna, Kaithal

20 Jai Mahavir 

Brick Kiln 

Gadhi Padla  

01.03.2024 HTH/EP/

2403021

24 

09.03.2024 131.19 250 Complying  

21 Parwati Bhatta 

Company, Vill. 

Baba Ladana, 

Kaithal 

01.03.2024 HTH/EP/

2403021

27 

09.03.2024 97.12 250 Complying  

22 Shiv Shanker 

Bhatta 

Company, Vill. 

Sirta, Kaithal 

14.12.2023 1016 20.12.2023 35.3 250 Complying  

23 Bajrang 

Bhatta Co 

Deora Deora 

02.03.2024 HTH/EP/

2403040

41 

09.03.2024 116.73 250 Complying  

24 Saraswati 

Bricks co.. Vill 

Sajuma , 

Kaithal  

NA NA NA NA NA Dismantled  

25 Ridhi Sidhi 

Bhatta CO., 

Village Deora, 

Kaithal 

NA NA NA NA NA Closed by its 

own 

26 Baba Rajpuri 

Bhatta 

Co.,VPO 

Manas, Distt 

Kaithal 

19.12.2023 1021 27.12.2023 26.8 250 Complying  

27 Maa Bhagwati 

Bhatta 

Company, 

Mago Majri, 

Kaithal 

01.03.2024 HTH/EP/

2403021

23 

09.03.2024 108.41 250 Complying  

28 Vishkarma 

Bhatta 

Company, 

Village 

Harsola, 

Kaithal 

28.2.2024 HTH/EP/

2402290

32 

07.03.2024 129.57 250 Complying  

29 Jai Durga

Bhatta 

Company, 

Harsola, 

kaithal 

28.02.2024 HTH/EP/

2402290

37 

07.03.2024 107.36 250 Complying  

30 Maha Shakti 

Bhatta Co., 

Vill

02.03.2024 HTH/EP/

2403040

09.03.2024 118.4 250 Complying  
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Dohar,Distt 

Kaithal.

43

31 Om Bricks 

Company, 

Village 

Harsola, 

Kaithal 

28.02.2024 HTH/EP/

2402290

33 

07.03.2024 103.36 250 Complying  

32 Shri Shyam 

Bricks Co, 

Kathwar, 

Kaithal 

24.02.2024 HTH/EP/

2402240

22 

29.02.2024 129.06 250 Complying  

33 Sihag Bhatta 

Co., Village

sajuma, 

Kaithal 

01.03.2024 HTH/EP/

2403021

25 

09.03.2024 108.44 250 Complying  

34 Raghbir Bricks 

Co., Vill. 

Chousala, 

Kaithal 

27.02.2024 HTH/EP/

2402280

37 

06.03.2024 119.01 250 complying  

35 Saharan 

Bhatta Co., 

Matour, 

Kaithal 

27.02.2024 HTH/EP/

2402280

38 

06.03.2024 102.99 250 Complying  

36 Shri Ram 

Bricks 

Company, Vill. 

Badsikri 

Kalan, Kaithal 

26.02.2024 HTH/EP/

2402270

40 

05.03.2024 122.38 250 Complying  

37 Saraswati 

Gram Udyog 

mandal, 

Village 

Kailram, 

Kaithal 

26.02.2024 HTH/EP/

2402270

45 

05.03.2024 120.84 250 Complying  

38 Surya Bhatta

Co. Vill. Batta, 

Kaithal 

27.02.2024 HTH/EP/

2402280

35 

06.03.2024 132.77 250 Complying

39 Jai Jawla

Bhatta, Vill. 

Balu, Kaithal 

26.02.2024 HTH/EP/

2402270

43 

05.03.2024 108.06 250 Complying  

40 Jai Siya Ram 

Bhatta Co., 

Village Batta, 

Kaithal 

27.02.2024 HTH/EP/

2402280

36 

06.03.2024 130.69 250 Complying  

41 Balaji Bhatta 

Company, Vill. 

Chousala, 

Kaithal

26.02.2024 HTH/EP/

2402270

41 

05.03.2024 148.38 250 Complying  
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42 Shri Salasarji 

Bhatta 

Co.,batta,kailr

am,kalayat, 

kaithal. 

27.02.2024 HTH/EP/

2402280

33 

06.03.2024 116.34 250 Complying  

43 Baba Rajpuri 

Bhatta Co., 

Vill Batta, 

Distt Kaithal 

27.02.2024 HTH/EP/

2402280

34 

06.03.2024 101.75 250 Complying  

44 Saraswati 

Bricks Co., 

Wazir nagar, 

Kaithal.

26.02.2024 HTH/EP/

2402270

42 

05.03.2024 97.92 250 Complying  

45 Pannu Bricks, 

Village Ballu, 

Kaithal

26.02.2024 HTH/EP/

2402270

44 

05.03.2024 99.05 250 Complying  

46 Mittal Trading 

Company, 

Village 

Samadha 

Urlana, 

Cheeka, 

Kaithal 

NA NA NA NA NA Dismantled  

47 Kanwar 

Bhatta,Vill 

Kheri Gulam

Ali, Teh 

Siwan,Distt 

Kaithal.

NA NA NA NA NA closed on its 

own  

48 Rama Bricks 

Industries 

Village Dohar 

District Kaithal 

02.03.2024 HTH/EP/

2403040

40 

09.03.2024 139.4 250 Complying  

49 Saraswati 

Bhatta 

Company, 

Village 

Malikpur, 

Kaithal 

02.03.2024 HTH/EP/

2403040

42 

09.03.2024 111.81 250 Complying  

50 Jai Durga

Bricks 

Company, vill. 

Dulyani, 

Kaithal 

NA NA NA NA NA Closed by its 

own 

51 Ganesh Bhatta 

Company, 

Village Buchi, 

Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

52 Shakti Bricks

Co., Village 

NA NA NA NA NA Complying & 

non-
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Pundri, Kaithal operational 

53 AJIT GRAM 

UDYOG 

MANDAL VPO 

HABRI 

KAITHAL 

25.02.2024 HTH/EP/

2402260

06 

29.02.2024 107.14 250 Complying  

54 Jai Bharat 

Gram Udyog 

Mandal, 

Pundri, Kaithal

NA NA NA NA NA Complying & 

non-

operational 

55 Shiva Bricks 

Ahmadpur, 

Tehsil Pundri, 

Kaithal 

25.02.2024 HTH/EP/

2402260

08 

29.02.2024 187.25 250 Complying  

56 Shankar 

Bhatta Co.,

Vill Pilni, Distt 

Kaithal.

25.02.2024 HTH/EP/

2402260

09 

29.02.2024 151.23 250 Complying  

57 Shiv Shakti 

Bricks 

Company, 

VPO Habri, 

Kaithal 

25.02.2024 HTH/EP/

2402260

07 

29.02.2024 139.76 250 Complying  

58 Maruti Bhatta 

Company, 

Village Pilni, 

Kaithal 

23.02.2024 HTH/EP/

2402230

30 

28.02.2024 139.51 250 Complying  

59 Sai Bhatta 

Co.,Vill. Siral, 

Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

61 Jagatguru 

Bramanand 

Bricks Co., 

Habri, Kaithal 

NA NA NA NA NA closed by 

Board  

62 Sacha Satguru

Bhatta Co., 

Vill. Guliyana, 

Kaithal

NA NA NA NA NA closed by

Board  

63 Vijay Bhatta 

Company, 

Kotra, Kaithal 

NA NA NA NA NA closed on its 

own 

64 Shree Balaji 

Bhatta 

Company, Vill. 

Bhana, Kaithal 

NA NA NA NA NA dismantled  

65 Shiv Shankar 

Gram Udyog 

Mandal.,Dhan

24.02.2024 HTH/EP/

2402240

29.02.2024 162.78 250 Complying  
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d Raod Kheri 

Raiwali, Distt 

Kaithal.

21

66 Shiv Shakti 

Bhatta Co., 

Vill Bhana, 

Distt Kaithal 

23.02.2024 HTH/EP/

2402230

28 

28.02.2024 122.64 250 Complying  

67 Balaji Gram 

Udyog Mandal, 

Bhana, Kaithal 

23.02.2024 HTH/EP/

2402230

27 

28.02.2024 72.55 250 Complying  

68 Luxmi Gram 

Udyog Mandal, 

Bhana, Kaithal 

23.02.2024 HTH/EP/

2402230

26 

28.02.2024 190.73 250 Complying  

69 Hanuman 

Bhatta 

Company 

Pundri, 

Rajound Road 

Vill. Bhana, 

Kaithal 

23.02.2024 HTH/EP/

2402230

25 

28.02.2024 143.65 250 Complying  

70 Bajrang 

Bhatta 

Co.,Vill. Kotra, 

Distt Kaithal 

27.02.2024 HTH/EP/

2402280

39 

06.03.2024 105.23 250 Complying  

71 Rana Bhatta 

Co., Vill

Rajound ,Distt 

Kaithal.

28.02.2024 HTH/EP/

2402290

35 

07.03.2024 117.65 250 Complying  

72 Bharat Bhatta 

Co., Village 

Kithana, 

Kaithal 

NA NA NA NA NA closed on its 

own  

73 Jagdamba 

Bhatta Co. 

Vill. Kotra, 

Kaithal 

28.02.2024 HTH/EP/

2402290

34 

07.03.2024 145.23 250 Complying  

74 Shri Balaji 

Bricks Kiln, 

Vill. Rohera, 

kaithal 

NA NA NA NA NA Dismantled  

75 Shree Lakshmi

Bhatta Co, 

Rajound, 

Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

76 Jai Jagdamba 

Bhatta Co., 

Vill Sherda, 

Distt Kaithal

23.02.2024 HTH/EP/

2402230

29 

28.02.2024 87.32 250 Complying  
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77 Jai Bajrangbali 

Bhatta Co., 

Rajound, 

Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

78 Jai Durga

Bhatta Co., 

(Old name 

Krishan 

Murari) Village 

Kithana, 

Kaithal 

NA NA NA NA NA closed by 

Board  

79 Om Shanti

Bricks 

Company 

 Village 

Kithana

01.03.2024 HTH/EP/

2403021

22 

09.03.2024 96.81 250 Complying  

80 Shree Ram 

Bhatta 

Kithana

01.03.2024 HTH/EP/

2403021

21 

09.03.2024 101.63 250 Complying  

81 

Gopal Bhatta 

Co. VPO 

Pabnawa,Distt

.Kaithal

24.02.2024 HTH/EP/

2402240

26

29.02.2024 160.98 250 Complying  

82 Haryana 

Bhatta Co., 

Chandlana, 

Distt Kaithal 

24.02.2024 HTH/EP/

2402240

20 

29.02.2024 153.33 250 Complying  

83 Aggarwal 

Bricks 

Company, Vill. 

Sakra, Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

84 Amar Gram 

Udyog Mandal. 

Vill. 

Chandlana, 

Kaithal 

24.02.2024 HTH/EP/

2402240

23 

29.02.2024 174.4 250 Complying  

85 Nirmal Bhatta 

Co., VPO 

Ahun, Pundri, 

Kaithal 

NA NA NA NA NA closed on its 

own 

86 Hindustan 

Bhatta 

Company., Vill 

Chandlana, 

Distt Kaithal 

NA NA NA NA NA Complying & 

non-

operational 

87 Swami Bhatta 

Co., Village 

Kaul, Kaithal 

NA NA NA NA NA closed on its 

own  
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88 Ganesh Bhatta 

Co., Vill 

Pabnawa, 

Distt Kaithal 

24.02.2024 HTH/EP/

2402240

24 

29.02.2024 119.1 250 Complying  

89 M/S Hanuman 

Bhatta Co., 

Vill Khrak 

pandav , Distt 

Kaithal 

NA NA NA NA NA Dismantled  

90 Jai shree Ram 

Bhatta CO, 

Pharal, Kaithal 

24.02.2024 HTH/EP/

2402240

25 

29.02.2024 158.51 250 Complying  

91 Jai Jagdamba 

Bhatta Co., 

Vill Pharal, 

Distt Kaithal 

NA NA NA NA NA Dismantled  

92 GURU

BRAHAMANAN

D GRAM 

UDYOG 

MANDAL, 

Kaul, Kaithal 

NA NA NA NA NA closed on its 

own  

93 Maa Durga 

Bhatta Co, 

Pharal 

NA NA NA NA NA closed on its 

own 

94 Shankar 

Building 

Service, 

Village Gulha, 

Kaithal 

28.02.2024 HTH/EP/

2402290

30 

07.03.2024 121.29 250 Complying  

95 Pawan Kumar 

BKO, Vill.

Bhuna, Kaithal

29.02.2024 HTH/EP/

2403010

65 

07.03.2024 123.02 250 Complying  

96 Surinder 

Kumar BKO, 

Mahmood Pur, 

Kaithal 

29.02.2024 HTH/EP/

2403010

62 

07.03.2024 139.66 250 Complying  

97 Ram Sarup 

Mittal BKO, 

Vill. Sadarheri, 

Kaithal 

15.12.2023 1017 20.12.2023 225.2 250 Complying  

98 Ram Swarup 

BKO, Vill. 

Sadarheri, 

Kaithal 

29.02.2024 HTH/EP/

2403010

64 

07.03.2024 118.02 250 Complying  

99 Joginder Singh

BKO, Village 

Azimgarh,

29.02.2024 HTH/EP/

2403010

07.03.2024 125.39 250 Complying  
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Kaithal 63

100 Jain Bricks 

Traders, Vill. 

Balbehra, 

Kaithal 

29.02.2024 HTH/EP/

2403010

60 

07.03.2024 113.13 250 Complying  

101 Jai Durga

Bhatta 

Company, 

Kamheri 

NA NA NA NA NA closed by 

Board  

102 Jai Shiv 

Shankar Bhole 

BKO, Bhagal, 

Cheeka, 

Kaithal 

29.02.2024 HTH/EP/

2403010

61 

07.03.2024 109.21 250 Complying  

                                                                                                                ” 

8. The conclusions of the joint committee is as  follows: 

 “Compliance status of brick kilns have been verified by HSPCB 

after submission of compliance status by the non-complying 

brick kilns at the time of sampling. 

 All 76 brick kilns are found complying as per the notification 

dated 22.02.2022 issued by MoEF&CC. All of them are 

operating on  Zig-Zag technology, have adequate emission 

monitoring facility i.e. portholes and platforms, have adequate 

fugitive dust emission control measures, provided paved roads 

and practicing in-house utilisation of ash in brick making.” 

[

9. As per the aforesaid report, 76 brick kilns were found to be 

complying with the Notification dated 22.02.2022  issued by MoEF&CC  

and had adopted the Zig-Zag technology with adequate emission 

monitoring facility. 

10. Learned Counsel appearing for HSPCB has submitted that brick 

kilns are presently closed because of the rainy season and they will again 

start operation in the month of November 2024. On fresh starting of work 

after the rainy season, brick kilns are required to comply with all the 
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environmental norms and they cannot be permitted to carry out the work 

without complying with the same.  

11. Hence, the original application is disposed of, directing the Joint 

Committee formed by the Tribunal by order dated 23.08.2023 to carry 

out the inspection of these brick kilns in the month of December 2024 

and to ascertain if the brick kilns are complying with all the norms and

submit a fresh report before the Registrar General of the Tribunal in the 

last week of January 2025. If it is found necessary, matter will be listed

for consideration before the Bench. 

Prakash Shrivastava, CP 

Arun Kumar Tyagi, JM 

Dr. A. Senthil Vel, EM 
September 26, 2024 
Original Application No. 513/2023 
JG.. 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M[s Agzay wep B-«-O Vil 
Rap roonti Kor hop 

Longitude/Latitude 29-6951, #6.4HY4G) 

Date of Inspection 2S5Ti24 2024 

Zig-Zag status ed 
Brick Kiln having consent 

Ned; yal'd yl] SifoxJao24% 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

18600 bvich]tey 

Brick Kiln having Adequate 

Monitoring Facility Y/N 4 

Status of Pothole as per guidelines y 

Status of Platform as per guidelines yes y 

Type of Fuel Coap, Agto waste fe Peannp 

Fugitive dust emission control 

measures 
Water shirk bap 150 © JL 

In-house utilisation of ash in brick 

making 
yes 

Paving of roads yes 

Covering of trucks cw, 

Remarks Dung, the Visit the bhok 

Kiln fr in oheyaton 

Bolg Bel 
stents re with thee 

The representative of the unit 

AS)UL) AG 

ay x?” ae wey 
at e@ with Date and 43)" v 4 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 5513/2023 Sandeep & Anr. Appli cant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mie SuPer Ride IRdusthed 

ull keowak, , bos fla) 

Longitude/Latitude 

Date of Inspection Isfi21¥ 
Zig-Zag status 

ye 

24-3 Su, H,: YF YG 9 | 

Brick Kiln having consent $4 yard ti! 3/03 [2028 

Brick Kiln having production 
capacity deciared/ mentioned in 
consent 

a teil a  < 
Brick Kiln having Adequate 
Monitoring Facility Y/N je 

Status of Pothole as per guidelines 
$4 

Status of Platform as per guidelines 

de 
Type of Fuel 

CaO), Zane aul lust 

Fugitive dust emission control 
measures Wate? Spore vy tme Sof] 
In-house utilisation of ash in brick 

making te 

Paving of reads 
te) 

Covering of trucks 
Ye 

Remarks 
During He Us't the Bride 

Kiln four] 4m opeyeti mn: 

Pho f — 
Signature with Date 

The representative of the unit 

\ kee 

bg. wor 
Signature with Date and 

Name of the inspecting Officer 
Ms | [ 

(e-*) 
1024 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Ms Kaxshne Back Kb 

Manas ,Maner, Kathot 

Loncitude/Latitude 94.¢32512, 163364 oe” 

Date of Inspection 3.3 12-0 24 

Zig-Zag status Y 
5 a) 

Brick Kiln having consent Ve, 

uplo 2}-03: 2e 24+ 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

\fo000 Nos [ Day 

Brick Kiln having Adequate 

Monitoring Facility Y/N 
Ady wate 

Status of Pothole as per guidelines Ade; JG 

Status of Platform as per guidelines Papaya te 
Type of Fuel Coad £ Bromam 

Fugitive dust emission control 

measures 
Spry of, Ly ote-y 

In-house utilisation of ash in brick Yeo 

making 

Paving of roads e awed. 

Covering of trucks és l 

Remarks 

TAD I_ 
Signature with Date 

The representative of the unit 

earn 
ay 

#uture with Date and 

é of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Appli cant(s) Versus Union of India & Ors 

Sr.No. 
Name & Address of the Brick Kilns MIs Shiv Bhatta wil. 

Sipumg Ott K otha). 

Longitude/Latitude 24-44 14 927 16 BOGEY 

Date of Inspection 23 /,2] 20 a) 

Zig-Zag status 

A 

Brick Kiln having consent Vy valrd oy 21/03/2028 
Brick Kiln having production 
capacity declared/ mentioned in a i 

consent 
Brick Kiln having Adequate le dit 
Monitoring Facility Y/N aur CNet ademate. 

Status of Pothole as per guidelines N ot cd 24p0 fe 

Status of Platform as per guidelines Net odoguete , 

Type of Fuel Geaf, Lan Mill eet 

Fugitive dust emission control ote 
| measures 

rHainkyi4. oy lr <o)] 

In-house utilisation of ash in brick 

making 
No Vibsetin OL Hot qn 
bork MOKI-g- 

Paving of roads Yod 

Covering of trucks | Ged 

Remarks DOuyrg Uitt Rada ln for 

Jn uperdtion - 

ahh ya 
A9-/8 9 y 
Signature with Date 

The representative cf the unit 

v4 fa, 
by. Os oA » 

O 
Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mis Ganesh Duds Company 
Vill Kerk , aide 

Longitude/ Latitude AV PIORNE , 764 LPS TE 

Monitoring Facility Y/N 

Date of Inspection JP HD+ Tory 

Zig-Zag status ~/e§ 

Brick Kiln having consent See 

Brick Kiln having production —~fef 

capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate “Yer 

Status of Pothole as per guidelines ek ee Fai bs 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Paving of roads 

“Covering of trucks 

Remarks 

zit eo“ en 

Signature with Date 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS Tar Boitk.s Company 
UilL. Keo oR  cou'thaf 

Longitude/ Latitude 24.85$914, FEUSHSS 

Date of Inspection 2 S12 [202 
Zig-Zag status Yel 

Brick Kiln having consent da jMey'd bi 34/03/29 24 

—
 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

2100 bucps ploy 31 [o3/ 

Brick Kiln having Adequate 
Monitoring Facility ¥/N fe. 
Status of Pothole as per guidelines 

~eJ 

Status of Platform as per guidelines Ye, 
Type of Fuel 

Gap 
Fugitive dust emission control 

measures 
Water SPrifebing 9 be Sof] 

In-house utilisation of ash in brick 

making 
=e 

Paving of roads 
tex 

Covering of trucks Mey 

Remarks uy! — SN, vit Lf 

buds pin ~frord dn apevath ov), 

A 
re Bo oh A 

pur Werder OF dood} or 

Signature with Date Signature with Date and | n| 

The representative of the unit Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs chiv Shankay Ghobbe 
CO. Uy! Yortsofa ,o;stt;, Loy} 

Longitude/Latitude 99. 74 2181, +6 450 4 

pop 
12 

Date of Inspection 2Y4)]1z} 2054 
Zig-Zag status Yad 
Brick Kiin having consent Yet Yat ti! 31] 03/2029 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

9<009 buf ftoy 

Brick Kiln having Adequate 
Monitoring Facility Y/N Ye 

Status of Pothole as per guidelines Wed 
Status of Platform as per guidelines ue 
Type of Fuel (oop , “fro vapste 

Fugitive dust emission control 

measures 
waper SHAKY e) bok So 

—
 

In-house utilisation of ash in brick 

making 
ty 

Paving of roads Yes 

Covering of trucks 424 

oo = Owen fhe uit the 
bride br} td 4n 

pes ot Gv) 

(Shu, Boo ney. ani 
geo VN ag oot 

coe va sctare s taaalt Nod 

Name of the Inspecting Officer The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Me Sangam Geom bop 

Momtop jyifeee Tityam , ro, tha t 
Longitude/ Latitude 2418616, T6406 49 4 
Date of Inspection 24] 12 pe ry 

Zig-Zag status 
Yok 

Brick Kiln having consent 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

ex ,1 Gooo bry] MO 

Brick Kiln having Adequate 
Monitoring Facility Y/N ex 

Status of Pothole as per guidelines 

Hed 

Status of Platform as per guidelines Yed 

Type of Fuel Loop Saw ill alas 

Fugitive dust emission control, . 

measures 
e Springing. m terse sui] 

In-house utilisation of ash in brick 

making =e 

Paving of roads 
ed 

Covering of trucks 
fest 

Remarks Duiyg te visit the ise 
y\o tyr an per oy M 

Jed yabid +t) 3:/28/202|5— 

2Y4-J2-24 
a 1 with Date 

The representative of the unit 

o\ 

ae a cae 
(f-*) 

Signature with Date and 

ee Name of the Inspacting Officer 

625



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

EES “Ws - Sr. No. 

Name & Address.of the Brick Kilns MIS Ganpatt Bratt Bupony 
NL Rete, Katha) 

Deshya . 

Longitude/Latitude 2494-65231", 16426968° 

Date of Inspection 2S. \2.2024 

Zig-Zag status 
Yen 

Brick Kiln having consent 
Yeo, vate 21032528 

Brick Kiln having production 

capacity declared/ mentioned in 
consent 

\Soon No? | lars 

Brick Kiln having Adequate 

Monitoring Facility Y/N 425 

Status of Pothole as per guidelines A dequste 

Status of Platform as per guidelines 

pA doy ote 

Type cf Fuel 
Cond 2 Sao Mb dul 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 
making 

YN. 

Paving of roads 

Cevering of trucks 

/ Remarks 

Signature with Date 

The representative of the unit 

re with Date and 

Nam of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Bhavo? pyicke trolwshes 
Kenya, gray of 

Longitude/ Latitude 
Z4BIOP4, UGE ISS 

Date of Inspection 2S/J2/ 20% 

Zig-Zag status 

+) 
Brick Kiln having consent dn, bebid ty] SPs fre 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
20,000 Bris [eg _ 

Brick Kiln having Adequate 
Monitoring Facility Y/N <4 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 
measures poate : 

In-house utilisation of ash in brick 

making 

Paving of roads 

Covering of trucks 
je, 

Remarks 
— Dune the visit the 

vic filn fant an heyel! om 

sind ate s 

There ceaeeitie of the unit 
Signature with Date and 

Name of the !nspecting Officer 
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Joint inspection Performa for Brick Kiln 
om 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M/s Tar Horseman Rlaths 

Compary § VILL Mone, Kia Abel 

Longitude/ Latitude 
29. $2226 16. 318965” 

Date of Inspection 
Ad \2-2082 

Zig-Zag status 
Yew 

Brick Kiln having consent 
plo 2\.o93-. 2028 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

2 Sao0o0 No. | Day 

Brick Kiin having Adequate 
Monitoring Facility Y/N Yen 

Status of Pothole as per guidelines Pdoguts 
Status of Platform as per guidelines 

Adopt 

Type of Fuel 
Cae) 

Fugitive dust emission control 

measures Bprinkding of, cota 

In-house utilisation of ash in brick 

making Yexy 

Paving of roads 

Covering of trucks 

Covered 
Remarks 

gb 
5d Ie sae 

Signature with Date 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Raareaslor the Brick Kilns "Y) | 8 yu Ka ob Q; Roz ee 

RNS ae” Ui'l}» de Ww 
Ico 

Longitude/Latitude a4 3h oY 9 iH 28 ” 8 gl 

Date of Inspection =e / 2 J2o VY 

Zig-Zag status \ ! { 

“44 Pea 

Brick Kiln having consent 
Yd Vau'd ia 

Brick Kiln having production 
capacity decilared/ mentioned in 

consent 

Igooof soy 

Brick Kiln having Adequate 

Monitoring Facility Y/N Yerd 

Status of Pothole as per guidelines 
od 

Status of Platform as per guidelines Yer 

Type of Fuel coof Can mill yt. 

Fugitive dust emission control 

measures 
QUWik' 4 ) Lyx so/| 

In-house utilisation of ash in brick 

making 

Paving of roads Sod 

Covering of trucks Yed 

Remarks Duar bist Rerde aln 
nod -f9Vnd gin ypeyald om 

Taney 
Signature with Date 

The representative of bins 

Q3-|A-QOAY 

OP hte 
Signature pla and 

Name of the Inspacting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Ms NRO Git Gee Rhala 
neat} Guixe | roth} 

Longitude/Latitude “4.4 929 86 Fb 282 46 7 

Date of Inspection OB]1 2420 dy 

Zig-Zag status Yes 

Brick Kiln having consent 4) Vat'd t']/ Sj ]o3] door 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

260 Kika [yey 

Brick Kiln having Adequate 
Monitoring Facility Y/N Jed 

Status of Pothole as per guidelines WA 
Status of Platform as per guidelines 

ae) 

Type of Fuel 

Coad 
Fugitive dust emission control 

measures LPorblig ©) [re soy 

In-house utilisation of ash in brick 

making 

Ae fatorned thy Ui lce rab 

Mowe apg 
Paving of roads 

ed 

Covering of trucks 
Ye 

Remarks — Bury Uist the Saude pln 
$32» fond a operoh'ow. 

Hef} y PI//8/ Oy 
Signature with Date F 

The representative af the unit(Muns.y ’) 
ee 

a) a 

Se wre cnt os A) 

r pedis Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

| Sr. No. 
Name & Address of the Brick Kilns MS sod Makwy Brick, 

Kiln Godhy Ga dts 

Longitude/ Latitude 4. BoGlOR , Fk-Rj 6424 

Date of Inspection S-3{12J20”% 

Zig-Zag status Ye 
Brick Kiln having consent ded, eliod ty If Bs fas frre 
Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N Sed 

Status of Pothole as per guidelines 
<j 

Status of Platform as per guidelines Yad 

Type of Fuel Coop <f Agvo noaste 

Fugitive dust emission control 

measures 
Qftineltr mm tise sy] 

In-house utilisation of ash in brick 
making 

No Rk Ubilisehom vy. BrICR 
Mak 

Paving of roads 
fe 

Covering of trucks JeA 

| Remarks Duty ust +he Rade ki In 
=o ra on opera} 

a\rd¥ 2 Y 

Signature with Date 

The representative of the unit 

~ prt 
BX yank i 

Signature with Date and 

Name of the Inspecting Officer 

nafs h) 

we 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M/s formats Bhatt Gnpery, 
Vidboge Baba Ledene , Kathod 

Longitude/ Latitude 24. F23616°, 16- 300405" 

Date of Inspection 23-\2- 2024 

Zig-Zag status ted 

Brick Kiln having consent Yeon 

0\-04-2037te “Slo3-aF 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

\Fooo Nos | Day 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yes 

Status of Pothole as per guidelines 
fdsq rote 

Status of Platform as per guidelines 
Ade yrake 

Type of Fuel 
(acl 

Fugitive dust emission control 

measures tp) ye 
In-house utilisation of ash in brick 

making Yes 

Paving of roads P | 

Covering of trucks Ca | 

Remarks 

NDegh mentf: 
eal Gea cL {| Ge 

Signature with Date 

The representative of the unit 

Sigature with Date and 

Nari¢ of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mls Shiv Shoanky Bren 

Compor, Nill Sivta, kethet 

Longitude/ Latitude 
2AV8UT1G » 1W324ISerV 

Date of Inspection QBAD- 20 24 
Zig-Zag status 

Ye» 

Brick Kiln having consent 

Yee Uke 31-62-2025 

Brick Kiln having production 
capacity declared/ mentioned in 
consent i 

\Spou0 Nols [Dory 

Brick Kiln having Adequate 

Monitoring Facility Y/N Yes 

Status of Pothole as per guidelines 

hderustte 

Status of Platform as per guidelines Adspuct 
Type of Fue! 

Co pa} 

Fugitive dust emission control 
measures Aprntding of cook. -v 

In-house utilisation of ash in brick 
making Ye» 

Paving of roads P 
Oontef, 

Covering of trucks 
Covers : 

Remarks 

(m ——— ian) ry ; x w\ 

ang “7 ~y 
Signature with Date 

The representative of the unit 

nature with Date and 

byame of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 
M\¢ Cojvong BliaKe Compr 

VM Deelre, Kortheh 

Longitude/Latitude 24884607 16443917 

Date of Inspection 25:-\2. 20 24 

Zig-Zag status Ses 

Brick Kiln having consent Yer, upto $103 2024 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

\$000 Nos | ay. 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Yer 

Status of Pothole as per guidelines Ddog te 

' Status of Platform as per guidelines 
A de pprete | 

Tyre of Fuel 

Fugitive dust emission control 

j 

measures —_——_—_—_— 

In-house utilisation of ash in brick 

making —_— 

Paying of roads ? Bt. 

Covering of trucks 

Remarks » Nom opeebowel ot Ay Am 

Vie “f 

Uh ne B— 
Signature with Date 

The representative of the unit 

yy VA. 
0 AN 

Ve WA 
Signature with Date and 

Name cf the Inspacting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Redbi Lcolbi Otatty 
Comporng , NLL Deore, Karthod, 

Longitude/Latitude 
29-891735°, 16442969" 

| Date of Inspection 2S }2. 2024 

Zig-Zag status 
Yes 

Brick Kiln having consent Yeo, Ups Ql03- Bois 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

25000 Nos | Dow 

Brick Kiin having Adequate 
Monitoring Facility Y/N Yen. 

Status of Pothole as per guidelines 

"Status of Platform as per guidelines 
| 

| Type of Fuel 
| 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

| Paving of roads 
| 

| Covering of trucks 

| 
Remarks 

| 
| 
| 

\ yin | 
Signature with Date 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mls Bea Rojppur BhatH-a 

emnporg yN fo Moura ; Kok ob 

Longitude/ Latitude 2q. 8215", 76 31gKey4? 

Date of Inspection 23 (22524 

Zig-Zag status 
Yes 

Brick Kiln having consent 
Upks 3\.0o% 2028 

Brick Kiln having production 

capacity declareds mentioned in 

consent 

Itooo Nos | Dey. 

Brick Kiln having Adequate Yeo 

Monitoring Facility Y/N 

Status of Pothole as per guidelines Fides. te 

Status of Platform as per guidelines Adsy ook 

Type of Fue! Cond 

Fugitive dust emission control 

measures 
Aprividing a Lroaton 

In-house utilisation of ash in brick 

making 

Paving of roads Rened 

Covering of trucks 

Remarks 

\. 
Signature with Date 

The representative of the unit 

Gy Mee 

nn . 

Se \y ves 

ot ek + i passive with Date and 

#07 she Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

- Sr. No. 

Name & Address of the Brick Kilns MIS Mag ShyfMaH hatha 
Company | Yago Moy) ke flof 

Longitude/ Latitude 29°$092 52, Fe Q428 SY 

Date of Inspection 23) 12/9024 

Zig-Zag status Med 
Brick Kiln having consent Ys yed Or ]0Sfoo0 4 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N Ye 

Status of Pothole as per guidelines 
| Ie 

Status of Platform as per guidelines 4 
en 

Type of Fuel Coaf 

-ugitive dust emission control 

:, e@asures 
SP tinpus 09 douse coi! 

Fn-house utilisation of ash in brick 

making 
AS informed Ask is fet Wise 

MM beida ak, J. 

Paving of roads 
Ye 

Covering of trucks 

Remarks — Byrn visit bie kiln wad 

wr ast ss op erafion af 

A 

The ica 
Signature with Date 

The representative of the unit 

Y\ 

OB" st naes eave 
Signature with Date and 

) 

Name of the Inspecting Officer oly r 

aol! 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name wAddresa'oF oe Brick Kilns M| s Vishpaxrma Brad Cpmpory ¢ 
J 

Villa ge havsta ,parHep 

Longitude/ Latitude 24 , 7] 2-4y 1s } +6: Yy S| 43 3! 

Date of Inspection dy (24 °9 oy 

Zig-Zag status 
Ye 

Brick Kiln having consent ' ‘ 
4 , Vow'el -b'1[ & fox 2026 

Brick Kiln having production \ 

capacity declared/ mentioned in (2000 brick Jao 
consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N ed 

Status of Pothole as per guidelines y 

Status of Platform as per guidelines | 

‘Type of Fuel Coaf 

f 

Fugitive dust emission control Wafer sf, yeling dotse < fe) 
measures 

~
o
 

—
 

In-house utilisation of ash in brick 

making +e 

| Paving of roads | <{e<| 

yt 

Remarks Lr Dusting vist the brick kin, 

spoon} dn chert) 

Covering of trucks 

yA jai 
San guy Ear ae ™ nv’ +Dn\\ gp? e cer) 

Signature with Date Signature with Date and Now MY 

The representative of the unit Name of the Inspecting Officer guy) 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS Fay’ OWS  Bhaste 
Camporg Hovsrlg coy Hap 

Longitude/ Latitude 34 20966, WH, UYS149 

Date of Inspection Dy /I24 20VY 
Zig-Zag status 

{4 
Brick Kiln having consent 

#4 atid OYl w/r3{ 20 24 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

3S%00 bik s[tay_ 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines 

Ye 
Status of Platform as per guidelines Yes 
Type of Fuel 

Coo), KGto waste 

Fugitive dust emission control 

measures 
Wier Panga on twe sg] 

In-house utilisation of ash in brick 

making 4 

Paving of reads 
qey 

| Covering of trucks 44 

y
o
 

Remarks DWNIM4 tte UbIL de Di de 
ke In fours Ar vpew abl 

V 
—
 

gal Ate He nn 
Signature with Date 

The representative of unit 

rea 

ar, & 
iy nN vor 
ae 

Signature with Daté and 

Name of the Inspecting Officer 

dy" 

{5 vas 

ce) 
es 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Meha Stabkt Bbotte 

Compoors , Wid: D olay, Karkh A 

' Longitude / Latitude 24-8F04S3" TEU442ReR" 

Date of Inspection 2S. \2. 2024 

Zig-Zag status 
Yer 

Brick Kiln having consent 
Yeo, upto Sho3: 2025 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

ISovo Nos | oe 

Brick Kiln having Adequate ~/o 
Monitoring Facility Y/N 

"Status of Pothole as per guidelines Asleg Qo 

Status of Platform as per guidelines 
Ad exprake 

Type of Fue! Cows MOLL Lite 

‘Fugitive dust emission control 
measures Peed eae 
Tn-house utilisation of ash in brick 

making 
Yes 

Paving of roads Paes 

Cavering of trucks Cover a 

Remarks > Oprabondl ob the time SH 
Nicos 

(et 
Signature with Date 

The representative of the unit 

Wo aN 

Vv ya wie 
ature with Date and 

‘of the Inspecting Officer Nz 

640



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 

Villoge Havsola , Ratha) 
MIS OM bercks  Combaay_ 

Longitude/ Latitude 
LALOR’ yee UW S)f Q 

Date of Inspection Qy [12 p202y 
Zig-Zag status 

Ye 

Brick Kiln having consent 

fed, Valid tif 21/28 [rate 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

39 39 O buds frou 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines 

vex 
Status of Platform as per guidelines 

ex 
Type of Fuel 

Coa), Sena mill huSt 2) 4 o Nmte _—
_ 

Fugitive dust emission control 

measures 
Wak? SPmkbr4 on bdee 
Sos | 

In-house utilisation of ash in brick 

making ce 
Paving of roads 

aoe) 

Covering of trucks tA 

Remarks | Ousrg the Wsft the 
bch win fe0,A in odegeltton . 

Signature with Date 

The representative of the unit 

Be, 
Signature with Date na OF 

Name of the Inspecting Officer 

“gill 2h "pak AiShY'o, 

wdeb (FA 
: i 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 

Cao» Katha gg thoy 

MIS Shyvi Shyan byles 

Longitude/Latitude 24 BIRT, te. ry 9 
Date of Inspection 

25/624 90 
Zig-Zag status 

xd 
Brick Kiln having consent 

dy, Vol,'d ti! a/s3} 94 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

Bo 000 bein [ty 
Brick Kiln having Adequate 
Monitoring Facility Y/N aa) 
Status of Pothole as per guidelines 

ty 
Status of Platform as per guidelines 

M 
Type of Fuel 

Got Sah wl) dyot- 

Fugitive dust emission control 
measures 

itye 7 wig’ ™ fo? se slot/ | 

In-house utilisation of ash in brick 
making +e 

Paving of roads 
vey 

Covering of trucks 
ae 

Remarks aa pw 4d. fe veft th 

bids kiln fwd 

me 
So Or 

not ) 
Signature with Date ( y vee 

The representative of the unit 

Ay ei 
Signature with Date and 

Name of the Inspecting Officer 
ale) \ 
agli? 

aA op yey | 

ph) 
prt | 

2a La | nn
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns | M] , Chr Nae. anata 4, 

Urllage Saguae, foitof 

L i Latitud ongitude/Latitude A HFO | He UM4C 9, 

Date of Inspection are [24 QVY 

Zig-Zag status ; Yer 

Brick Kiln having consent ted Vole d -tj if Rs fox i 3495 

Brick Kiln having production 
capacity declared/ mentioned in = 

consent | 

Brick Kiln having Adequate Hed | 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 4 

Status of Platform as per guidelines bes 

Type of Fuel Coal, an mill apyst a) 

tine caused Plaste 2 apy 
Fugitive dust emission control FACwe dey 

measures | oHclag, oy) Ape 

SCt 
In-house utilisation of ash in brick 
making Jed 

Paving of roads Yes 

Covering of trucks a Hd 

Remarks _ Oui Wo 4 pyde 3 Jn fn 

MM gpeyghiy 

—lowry. oft at wy also chsnled 

Har brick [alo td0g Obse USIng- Some 

Ds ey 
p+ Tiare fue) paps bolas CoO) 

, ly Ad o\ yn 
oy 

Signature with Date Signature with Date and 

The representative of the unit Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

“In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Naime & Address of the Brick Kilns 

Longitude/ Latitude LAGE4TIN' 16 20H? 

Date of Inspection 24.12.2024 

Zig-Zag status 
te, 

Brick Kiln having consent 
fer, Upto 3 a3. 2o 2 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

[$000 Nos [ Do» 

Brick Kiln having Adequate y 
Monitoring Facility Y/N <2 

Status of Pothole as per guidelines Ad 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 

making Yes 

Paving of roads Pace au 

Covering of trucks 
= LoVerad, 

Remarks 

Signature with Date 

The representative of the unit 

eg - ‘ *Aature with Date and 

News of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 
M Is Sehavan Bhette 

Com-Porny »Maeteuy, Kotha 

Longitude/ Latitude 296355094", 16299458" 

Date of Inspection DY. \2- 2eo2y 

Zig-Zag status 
Yee 

Brick Kili. having consent 
Yer, Welle Sl 03.2025 

Brick Kiln having production 
capacity deciared/ mentioned in 

consent 

ap os! 

Brick Kiln having Adequate 
Monitoring Facility Y/N No 

Status of Pothole as per guidelines 
Ades not 

Status of Platform as per guidelines In adhe gua te 
(Ceddar not otabhe) 

Type of Fuel Cooh 

Fugitive dust emission control 
measures Spay of ocr 
In-house utilisation of ash in brick 

making 
Yes 

Paving of roads 
Paved 

Covering of trucks 
Covered 

Remarks ops rational ok The tm 

of, visit. 

nH. ) 
_ ~=Tral kiccrt 

Signature with Date 

The representative of the unit 

ad 

nature with Date and 

aire of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 
M/s Shn Ram Reichs 

Cem-pary , Rad siKx Kalon , 

Longitude/ Latitude 
25641491 a 16 Hos 4° 

Kat boll 

Date of Inspection 24-42. 2604 
Zig-Zag status 

ter 

Brick Kiln having consent 
Yeo, UpkKe Blob 2orS” 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Ie 00 Ne’'s [ Dox 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yep 

Status of Pothole as per guidelines 
doe ate 

Status of Platform as per guidelines 

Soe 
Type of Fuel 

Coal £ Aas mht duct 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making Yes 

Paving of roads ? l 

Covering of trucks 
Core |, 

Remarks 

of, visit 

BS 
Signature with Date 

The representative of the unit 

Ree ae 
ignature with Date and \ 

Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS Sovaswatt Geam U 
Manslop Villofe kor'ivan ts 

Longitude/ Latitude 29, 42-Y2_-Y9 F634 430 2|_ 

Date of Inspection DH]i24 2024 
Zig-Zag status 

> ies 
Brick Kiln having consent Hed, Yall fy SL03] perf 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

e 
Brick Kiln having Adequate 
Monitoring Facility Y/N <fo4 

Status of Pothole as per guidelines werd 

Status of Platform as per guidelines Yea 
Type of Fuel 

Fugitive dust emission control 

measures hooky Subir t 07) IpDe Sof 

In-house utilisation of ash in brick Ved 

making 

Paving of roads | 

Coal Wood P Press MudtUsed moto 
oil. 

L 

Covering of trucks yed 
Remarks Duy Sit he baie 4iln 

Asad 00rd) Jn Spex aty' on) 

Ding wit ot Wa fepet ted that 

back tlm wos hangin Ving wed 
dhe 

m ator at] 

a 

BeoT 24-12-24 
’ 

(trues) 
Signature with Date 

The representative of the unit 

MmIy tith piers Mub % O “ee 

ae 
Signature vi, Date and 

Name of the !nsoecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MA Cuda Bhata Co. Vill 
Bhatta ixqr kal 

Longitude/ Latitude 24 4/2004, 46 31018 0 

Date of Inspection 2-4 1a J2-02yY 

Zig-Zag status 

ex 

Brick Kiln having consent wed, Vowd fi! 21]08/ 2026 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

0) 00 bY, | coy 

Brick Kiln having Adequate 
Monitoring Facility Y/N ex 

Status of Pothole as per guidelines dex 
| Status of Platform as per guidelines 

yer 

Type of Fuel GOOF, Sars m'l! dust ,Rubbe 

Fugitive dust emission control ley 
measures a 

Sfraelag. OM lose soil 

In-house utilisation of ash in brick 

making 
Not ob Ser Ve_ef 

Paving cf roads ed 

Covering of trucks +eA 

Remarks Owing G91 the bei kyle 

wags fw 4\ Pooh 

The. btiee kiln ts pe. 

4Mro using Rubber Powike—v 

4 pow keg 

wie 
Signature with Date 

The representative of the unit 

thet —fud mee e 

Me ae 
Ke & . 

ieee ee Date ant 

Name of the Inspecting Officer 

asi *
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mis Jai Tioele Ries 

Comperg , Bely , Keath 
Longitude/Latitude 24662493" 16 31al44° 

Date of Inspection 

Zig-Zag status Yen 

Brick Kiln having consent Yeo, upto 3|.0% 20 257 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

2 Sp00 No!s | Da 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making Te. 

Paving of roads 
Vaeas 

Covering of trucks 
CoV enede 

Remarks 

fi 

f iz 
Pd fF ste 

(Pt 
sient with Date 

The representative of the unit 

wr a 
ae aN nature with Date and 

me of the Inspecting Officer
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns me Tos Sry4 ko™ Qrose 

Co, Viiluge Ratfe ko Hoy 

K 
/ 

Longitude/ Latitude 74,69 ovo, +6 Ff Ra TF 

Date of Inspection DY | [24 po V4 

Zig-Zag status | | 

Brick Kiln having consent es, assaf ;'// 2/03/20 9 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N Yes 

Status of Pothole as per guidelines Y | 

Status of Platform as per guidelines t ! 

iaperouetes Ca, Saw tl cast 

Fugitive dust emission control We Y SH Bip Ong oy jik 
measures 

Soll + 

In-house utilisation of ash in brick 

making es 

Paving of roads 

Covering of trucks NY 
eA 

Remarks — - _| Our) ng fhe Drs ¢ athe Bard 

Kf pond ay oper 04 'o. 

wb, 
—— (Sem oe A a hears cet) 

oe 14 “ae 

Signature with Da ge” 4 Signature with Date and v\\ eo 

The representativ rhe unit Name of the Inspecting Officer NS 

— —————— — aie nl = i... a 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mls Below Bheatta Cormpary, 

Chewable, Karthel 

Longitude/ Latitude 
24-6 Fours -BB4F162 

Date of Inspection 24.12.2024 

Zig-Zag status Yeo 

Brick Kiin having consent pt, 31-03 2026 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

26000 Nos ae. 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Ye» 

Status of Pothole as per guidelines AsGm ba 

Status of Platform as per guidelines 
Aduguit 

Type of Fuel 

Fugitive dust emission control 

measures Lorriting oh oat 

In-house utilisation of ash in brick 

making Ye, 

Paving of roads Poyed 

Covering of trucks Co 

Remarks 

ot, Msit: 

eivcbhiyf 
Signature with Date: 

The representative of the unit 

- ee 

eZ AC 
ature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns ak & SI Colasot JT Qhatta 
Bae tojtom kobozet- 

foutha Jt 
Longitude/ Latitude et 420489, T3686 8 

Date of Inspection Dyfi D 2ar-y 
Zig-Zag status 

<feod 

Brick Kiln having consent 
Jed Vaud ty 81/08 /202) 7 

Brick Kiln having production 

capacity declared/ mentioned in 
consent 

Brick Kiln having Adequate 

Monitoring Facility Y/N dec 

Status of Pothole as per guidelines 

Yeo 
Status of Platform as per guidelines yend 

Type of Fuel Coat , Saw mill dust 

Fugitive dust emission control 

measures East sfinel ng Oo trrse sob 

In-house utilisation of ash in brick 

making 
<A 

Paving of roads Yer 

Covering of trucks Ye 

Remarks OWL the Yst the dude 
KJ $04 -fyon Jn apetabon 

areata" 
Y 

Signature with Date a yf ‘) 

The representative of bts 

yA P 

Ee ah oe 
Signature with Date and 

Name of the Inspecting Officer 

not 
a 

cf) 
ot 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Addrdes| of tHe Brick Kilns M{ s Baba Ra Piri Rhatte 

t. Wil Bate Dist: 
Kotha) - 

Longitude/ Latitude 24 AE Y 8/ £6 AS ST4 
/ 

Date of Inspection LYN 2074] 

Zig-Zag status Vex 

Brick Kiln having consent te, Vaud py 2 /o3[2025~ 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N te 

Status of Pothole as per guidelines 
Yex 

Status of Platform as per guidelines Yeo 

Type of Fuel Cod), Lavo mill du + 

Fugitive dust emission control 

measures 
Naked CPtink hg on letre 
olf 

In-house utilisation of ash in brick 
making ¥/4 
Paving of roads 

Yen 

Covering of trucks Nila 

Remarks — Ointing the wort the tng 

Bln wad pond yn U1- ope 

Kay dass 
Signature with Date 

The representative of the unit 

ay 

By . - 

Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M[s- eae, eee ee 

Gyrpary , Vatiy Naeger, Koithod 
Longitude/ Latitude 24:-€422 06) e223 teas: 

Date of Inspection 2b. 12 Ion 

Zig-Zag status Yes 

Brick Kiln having consent 
Lpte Blo% 2024 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

i@a00) Rio’ [Bey 
Brick Kiln having Adequate 
Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines Adagaake 

Status of Platform as per guidelines Pdsd note 

Type of Fuel 
Cook 

Fugitive dust emission control . i 

measures : at af uo ake ¥ 

In-house utilisation of ash in brick y 

making <> 

Paving of roads p a 
[20N) 

Covering of trucks 
Gren d 

Remarks Obe- bronal ak He time of, 

Ws rL- 

wis ©) Tis. 
Signature with Date 

The representative of the unit 

ature with Date al 

vA of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 

Bolle kak lol 
Longitude/ Latitude 

04626124 , 163503%3 

Date of Inspection 
ZY -j\2- 2024 

Zig-Zag status 
Yo 

Brick Kiln having consent 
Yeo, upte SI 03. 2e27S 

Brick Kiln having production 
capacity declared/ mentioned in hy 

consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines Aaliaiben te 

Status of Platform as per guidelines 
PrAoeyis to. 

Type of Fuel 

Fugitive dist emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads 
Razed 

Covering of trucks 

Remarks ® Xby- dio V ale da dee 

Signature with Date 

The representative of the unit 

Noe rl 
ture with Date and 

N of the Inspecting Gificer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 5513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M Is Q odes yes 
Judes / 

2A. BFOUSS T64G > sae ‘Longitude/Latitude 

Date of Inspection 25.\2 2024 

Zig-Zag status von, 

Brick Kiln having consent vr upt. G\0% 2026 oe 

| Brick Kiln having production 
capacity declared/ mentioned in a 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N Yeo 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 
Adopuote 

Type of Fuel Co all ; 
ard Soro MOR dak 

Fugitive dust emission control 

measures APxnkbing fh oot 

In-house utilisation of ash in brick 

making Yeo 

Paving of reads 
Paved 

Covering of trucks 

Remarks , ope vation ak the bun | 

< : = 
= . ¥ 7 

fe with Date Sig re with Gate and 

The representative of the unit Na 

bi
nt

 

i 
1
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M |s Sorssemdt Bhatt 
Comporg , Vill Malikpur, Kos sh 

Longitude/Latitude 
4:8 4os4 W, 16. $44 38 

Date of Inspection 2512-2024 

Zig-Zag ‘status 

Yes 

Brick Kiln having consent 
Yeo, Uple 2[ 02. 2025 

Brick Kiln having production 
capacity declared/ mentioned in 

| consent 

\ 000 No's | Do. 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yes 

Status of Pothole as per guidelines 
hogs te 

Status of Platform as per guidelines 
Adsayr ote 

Type of Fuel Cool and Aarg muUbdat 

Fugitive dust emission control 

measures le Ee 
In-house utilisation of ash in brick 

| making Jes 

Paving of roads ¢ anwedl 

[Covering of trucks an 7 

| Remarks 

Awe” 
Signature with Date 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Je OVL fs om CO, 

bel Ola ry 

Longitude/ Latitude 24.4 BFETT f 2 in a Ss 

Date of Inspection 24/'24 20 ry 

Zig-Zag status 

Brick Kiln having consent 

44, valid til! 2193 2024 
Brick Kiln having production 0 

capacity declared/ mentioned in assoO0 Lil as 
consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N fr) 

Status of Pothole as per guidelines 

Yo 
Status of Platform as per guidelines We, 

Type of Fuel 
Coop, Sars milf daot 

| Fugitive dust emission contro! : 

measures tasate? f hig 7 [resol 

In-house utilisation of ash in brick : 

making a 

Paving of reads y 

Covering of trucks Ye, 

Remarks a= Outi phe visit the Aida] 

pila gw Pa sheet Om 

ron al an 

Y ole aie BF ey ase 
en Signature with Date Signature with Date and 

The representative of the unit Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns “1s Gonest @nstta Combacg 
Ville ger, Buchi, kaj 

Longitude/ Latitude 2? Fe/1b6, FE6Y/ IVS 

Date of Inspection Fh] 247-0 YY 
Zig-Zag status 

Le 
Brick Kiln having consent 

tn Wold ty] Qu [08/200 s- 
Brick Kiln having production 
capacity declared/ mentioned in 

consent 

| ooo b8i1 ke flay 
Brick Kiln having Adequate 
Monitoring Facility Y/N Yen 
Status of Pothole as per guidelines Yo, 
Status of Platform as per guidelines 

SL, 
Type of Fuel 

Goal, Caro wit clust ef Qeonuk Shot f 
Fugitive dust emission control 
measures baa fer Spor ag 9) lnyre ssil 

In-house utilisation of ash in brick 

makiig qed 
Paving of roads 

4 
Covering of trucks Yey 

Remarks © Ousing the uit Te bide 

File yun dn opetahin, 

ays an 

weg ge , 
Signature with Date 

The representative of the unit 

» Reh On oM ae 

OB, soho 
Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

~ Sr. No. 
Name & Address of the Brick Kilns 

Mig Chalet’ Wtjiye Co- 
Purdy; , Koy thap 

Longitude/Latitude 

Date of Inspection 26) tafn 

Zig-Zag status 

—~<fe& 

Brick Kiin having consent 

dy pel’ Sfx] 14 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

uv) sa, bres [oy 

Brick Kiin having Adequate 
Moritoving Facility Y/N Yes 
Status of Pothole as per guidelines 

te 

Status of Platform as per guidelines Ye 
Type of Fuel 

| Fugitive dust emission control 

measures 
POOH? Sr a tre sat 

In-house utilisation of ash in brick 

making <4 
Paving of roads 

ae 

Covering of trucks Ace, 

24433964 46 589 28) 

Col, Squall dust raphe worte 

{tees 

| Ramarks Outi the Wit the bic} 
K'lo Aang 4n Dpetatins 

y
e
e
 

SW hih. 

Signature with Date 

The representative of the unit 

er By," 
Signature with Bate and 

Name of the fnspecting Officer 

p#) 

a a
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/ 2023 passed in Original Application 

No. 5313/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Ms fie (om b 

Mondet , Hodes , He 
Longitude/ Latitude 29,8 YE9S, 4660449 AK 
Date of Inspection 24/124 2% 
Zig-Zag status <n 
Brick Kiln having consent 

I, Vabjd ty) 81 | 03/ 2a 

Brick Kiin having production 
capacity declared/ mentioned in 

consent 

2S 900 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

highs 
Status of Pothole as per guidelines Yes 
Status of Platform as per guidelines de 
Type of Fuel Coop, AJTo haa sft Sp Gon M 

Fugitive dust emission control 
measures Looter fo | LW So} 

In-house utilisation of ash in brick 

making 

Paving of roads 

Covering of trucks» 

Remarks | omy the Us/t The 

biG pile fyurst 9% 
| ce poh 

\ 
Ls RY. wv” 

6] \\oe fo 
W) WQh- 

Signature with Date 9 

The representative of the unit 

Sisaature with Date and 

Mame of the Inspecting Office: 

8 of (¢-*) 

aia 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns a) |< Tot Bhatot Gaam 

7 Ua Mates funda) payfhef 

Longitude/ Latitude of ee yo G) Hh, 58 } g ah 

Date of Inspection 24[124 Qo Se) 

Zig-Zag status g-Zag u berg. mae devebone} 

Brick Kiln having consent du yol'd ft] rf 3/0 
| 29, 

Brick Kiln having production ao ’ 

capacity declared/ mentioned in ie 3) | | 
consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N NO 

Status of Pothole as per guidelines NO 

Status of Platform as per guidelines N 3 
f 

ob ote 
Type of Fuel No fut) (vert CF tyne 4 jd 

| 

cal 

Fugitive dust emission control 7 \ 

measures , \\4 

= pd we Ma A 
In- house utilisation of ash in brick of 1, 

: NW? d\e ‘ 
Paving of roads ill Sy \ x a mw | 

aa ee eel 
Covering of trucks 1 a ‘Wn ¥ gS 

ah 
Remarks Yr =i" 

pS 

Va yk o> (Ff f) 

\X* ~ ew pel or 
snature with Date Signature with Bate and 

The representative of the unit ' Name of the Inspesting Officer 

a = ra : a eee 11) Ge J oy aa a al
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No, 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns m/s Shi vo bsick. Ahmadput 

“Tep sil Fundy, , toi-thap 

Longitude/ Latitude 29, F% 29 26, 46, Gy a9 g 

Date of Inspection 26] 12 navy 

Zig-Zag status 

ted 
Brick Kiln having consent 

‘ i & Da der Valid bill 81] 03/202 3 

Brick Kiln having production ; 
capacity declated/ mentioned in Ss 0,090 bp [sey 
consent 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yes. 

Status of Pothole as per guidelines 

dey 
Status of Platform as per guidelines Yr 

Type of Fuel Co af ce Pl 

Fugitive dust emission control 4 F ; du be 

measures pate Sf tingling &) Loose S 

In-house utilisation of ash in brick y 

making 

Paving of roads Hof 

Covering of trucks de 

Remarks = Outing the UIs £ thy BYR 

a'ln vung fn Pepch on 

EX a0” cr) 
Ta a “an 

he Date ee Date and -" 2 9084 
The warrabi! of the unit Name of the Inspecting Officer 

oh) lee 
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Joint inspection Performa for Brick Kiin 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Shontar Rata Co 
Pélany , deerfhop 

Longitude/ Latitude 
OF 4 3b 4G. 2-013 

Date of Inspection 24 fi2f AM 
Zig-Zag status 

$c 

Brick Kiln having consent Ye, youl fil 31 [aa]z225~ 

Brick Kiln having production 

capacity declared/ mentioned in 
consent 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Yes 

ay) 
Status of Platform as per guidelines 

¥ 

Type of Fuel 
Co), Bri qubls , HYvo wot 

Fugitive dust emission control 

measures 
paler hie Sa a bane 57/ 

| in-house utilisation of ash in brick 

making — | 
Paving of reads te) 

Covering of trucks = 

Remarks 
: ia athe visit the by He, 

n dye 4A re" CHin| 2 f 

7 

OHH i af 7h 
Signature with Date 26 fh 2 | Gol 

The representative of the unit [muast 

v\ 
Wi 

by a 

Signature with Date and 

Name of the Inspecting Officer 

(e+) 

ie 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M]z QhyV chafti Soyes 
lrg Wo Habat, 0) 

Longitude/ Latitude FA ae) Q2€T, F667) i 

Date of Inspection 24/124 20%F 
Zig-Zag status te, 
Brick Kiln having consent der yabjd Bl 3[2f22% 
Brick Kiln having production 

capacity declared/ mentioned in 

consent 

20 62 Bi ges pty 

Brick Kiln having Adequate 
Monitoring Facility Y/N te 
Status of Pothole as per guidelines Je 
Status of Platform as per guidelines 

Je, 

Type of Fuel 
(pa) gp atgto wot 

Fugitive dust emission control 

measures 
poofes sad or] bare sall 

In-house utilisation of ash in brick 

making ites 
Paving of roads 

4) 
“Covering of trucks aoe) 

Remarks Duy she vist Ae BG. 

Kiln ford jn fra 

Arcee Bb- / ay 

Signature with Date 

The representative of the unit 

Signature with Date and 

Name of the Inspecting Officer 

Nowe 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M)s Mart gAoH-4a Co, 
Pita’, Pundsr doy the} 

» 

Longitude/ Latitude 24-44 5599, +6.520284 
Date of Inspection 96/124 29 Y 
Zig-Zag status 

les 
Brick Kiin having consent 

| Brick Kiln having production 

capacity declared/ mentioned in 

consent 

dy yobid tif 3fi3 [202s 

25°000 b vig, [log 

Brick Kiln having Adequate 
Monitoring Facility Y/N xia) 
Status of Pothole as per guidelines 

by 
| Status of Platform as per guidelines 

Yo, | 

Type of Fuel 
(yay Saxe Mill otast 

Fugitive dust emission control 

measures wary dial i a] bine sil. 

In-house utilisation of ash in brick 

making te, 
| Paving of roads a) 

Cevering of trucks, oe 

Remarks Oly) 

ila Prune] an Sper etioy 
He vy pe te, 

fe 

ne Ww 
Signature aft Date 

The representative of the unit 

on 
Vv 

Ri" 
Signature with Date and 

Name of the Inspecting Officer 

wet 
44 ) 1) do 

ce) 

666



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Appiication 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Say RNG Co. 

Vill Gf af | ea, flop 

Longitude/ Latitude 
24 8G 92 , ABST TFA 

Date of Inspection 
94/124 2-024 

Zig-Zag status Ye) 
Brick Kiln having consent 

4s yolid tl/ Bf 93/202, 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

Brick Kiln having Adequate 
Monitoring Facility Y/N “fe 
Status of Pothole as per guidelines Ye 
Status of Platform as per guidelines te, | 

| Type of Fuel 
Conf + Saw Mil dy st 

Fugitive dust emission control 
measures Wafey sft spl. 0 bere soi/ 

a
S
 

in-house utilisation of ash in brick 

making —<} 
Paving of roads rte 

Covering of trucks 
4 

Remarks —_— 

Dwg sh ut, te wwy 

"|n srg pa Spe Vodios 

cA 

= 

Signature with Date 

The representative of the unit 

ri. 

LN 
Signature with Date and 36\\ 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kiins M/S Sogek ota Ryoma nn 4 
Rye (DB. Yabt koj-Hep 

Longitude/ Latitude 4 hFISUY AG Lot] 
Date of Inspection ne 
Zig-Zag status 

CoMmtt Ve Dy 

» Roce ATA HIN UAde-g 

Brick Kiin having consent Yes yebd fill 31/03/2024 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status cf Platform as per guidelines 

Type of Fuel A on 
| Fugitive dust emissien control 
measures 

li 
i In-house utilisation of ash in brick 

making 

ae of roads =. 

Covering of trucks | 

x 
Remarks S L 

ae : 
x 

ml a 
Signature with Date (Gwnen) 
The representative of the unit 

ale ta 

Ry aa 

Signeture with Date and 

Name of the inspecting Officer me |» 

(*) 

=
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M|8 Sacha Sobtyyy 

arose ca, wil) Lab j Yong 
decoys P 

Longitude/Latitude “ae 

24 SALW, AB 34219 
Date of Inspection 28 ] 12 fra y 

Zig-Zag status ed 

Brick Kiln having consent 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

|[faoe binf be 

Brick Kiln having Adequate 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 
Ye) 

Status of Slatform as per guidelines 

V4 
Type of Fuel 

Coo, Saw Ni dot 

Fugitive dust emission control 

measures 
wore Pile oq ave sl 

In-house utilisation of ash in brick 
making 

Jes 

Paving of roads Jey 
Covering of trucks Ye, 
Remarks = Busi py the part the brits 

Ren fang 4n U~ hereto] 

. ae ye co 
Signature with Date 7. 

The representative of the unit 

wh 
BL wr" 

Signature with Date and 2! 

Name of the Inspecting Officer 

de, youd u'll %)3]2028 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original! Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mls Sliv Shewkey Qnam 

o vdyoq Ment 
Longitude/ Latitude LyPEIP, 7556 FOB" 

Date of Inspection VF /212024 

Zig-Zag status ya 

Brick Kiln having consent Caron teod npo Jl.o7: LoL. 

Brick Kiln having production 

capacity declared/ mentioned in a 

consent 

Brick Kiln having Adequate N/e4 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads 

Covering of trucks 

Remarks Gprrtinve€ clunvyr dt 

oe wet A nt 

aM". 
KUndra eww SAN \ 

Signature with Date Signature wi ate and — 

The representative of the unit Name e Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS Shw Shakk: Bhat 

Company, Blane, Ketthl 
Longitude/ Latitude 

B4bS lool, 76582063) 

Date of Inspection LY] 2: 204 

Zig-Zag status 
Yes 

Brick Kiln having consent 
Yeo, upto = 31.03 Pe WHT 

Brick Kiln having production —~yer 

capacity declared/ mentioned in 

consent 

Brick Kiln having Adequate 

Monitoring Facility Y/N 

Status of Pothole as per guidelines “es 

Status of Platform as per guidelines “yer 

Type of Fuel la eee 
co 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads 

Covering of trucks 

Remarks 

Signa with e 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/0 §/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M\s Bebop Gram Udyo 

Blane, Fath 

Longitude/Latitude 29.65) G20 46s\25207° 

Date of Inspection 2112. PLY 

Zig-Zag status 
Yeo 

Brick Kiln having consent Yes, Ups Dred ter# 

Brick Kiln having production ~/ 

capacity declared/ mentioned in ol 

consent 

Brick Kiln having Adequate 

Monitoring Facility Y/N Vea 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 
22 

Paving of roads Nx 

Covering of trucks Yon 

Remarks 

visit 

Signature with Date 

The representative of the unit 

7 DEO 
Signat ith Date ard + 

Namelaét the inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Lax re Cy am Udyay 

Longitude/ Latitude 24.650 , 716-5132-22" 

Date of Inspection QZ 12. 2024 

Zig-Zag status Yea 

Brick Kiln having consent Yeo , plo V0 18h 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

\$o00 Nov Day 

Brick Kiln having Adequate 

Monitoring Facility Y/N 
News 

Status of Pothole as per guidelines 
Rdice wale 

Status of Platform as per guidelines 
Adepustle 

Type of Fuel Cok 

Fugitive dust emission control 

measures Aprontling of oor 
In-house utilisation of ash in brick 

making 
Yes 

Paving of roads Paucd 

Covering of trucks 
Corercd 

Remarks 

sit . 

aunt Bordo 
Signature with Date 

The representative of the unit 

wer 
e with Date and
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

=] 

Name & Address of the Brick Kilns Mg Ranunen Bhette Gnpey 

Bhena, Katthod 

Longitude/ Latitude 24-G484SS, 1G. 512183 

Date of Inspection AL |2-2024 

Zig-Zag status 

Brick Kiln having consent 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

Brick Kiln having Adequate 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads Paved 

Covering of trucks Covered 

Remarks Che vation 0% Hh hme 

of, wysit - 

hen 
Signature with Date 

The representative of the unit 

Signgture with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 
m\ Bay ion Re. G- Katya, | 

Val kokee, kardhot 
Longitude/ Latitude 

296181687, Teussots” 
| Date of Inspection 28° )2. 2024 

Zig-Zag status 
Yeo 

Brick Kiln having consent 
Yeo, ple 3).02 ort 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

I$ 000 Nos [Dey 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yes 

Status of Pothole as per guidelines Pn ee 

Status of Platform as per guidelines 
Acdapuate 

Type of Fuel 
Cook 

Fugitive dust emission control 

measures 
Apr niting of Lo ter 

In-house utilisation of ash in brick 

making 
Yes 

Paving of roads 

1 
Yes 

| Covering of trucks Ye 

' Remarks 

¢ vistk- 

ea 
wnt oan 

Signature with Date 

The representative of the unit 

nhs ao 

Cs 

Sistaturé with Date and + 

Nam2/6f the Inspecting Officer
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Rang Bhotey @. VY 
fajourd, Keufhof 

Longitude/Latitude Joh. AVSTO WEY’ 

Long -7h- §0 PRE} 

Date of Inspection feo} 2ErLe 

Zig-Zag status Nek 

Brick Kiln naving consent 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads 

Covering. of trucks 

Remarks 

Da irder 
Signature vith Date 

The representative of the unit 

Sign j and 

Name o pecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original! Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS Jag damba Bhat Hrs 

Comporg, Kets, Keith of 

Longitude/ Latitude 
AF 628168 , TEUCNGC 

Date of Inspection 28. 19-2024 

Zig-Zag status 
Yes 

Brick Kiin having consent 
Y2, upto Aal-02- 202€ 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

Xlooo Nob | Dos, 

Brick Kiln having Adequate y 

Monitoring Facility Y/N = 

Status of Pothole as per guidelines hi | 
dor uct 

Status of Platform as per guidelines Ady vote 

Type of ruei 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

Paving of roads Yes 

Covering of trucks 

Remarks . Nowe ope vetionel otcrtte Hime 

4 wat: 

Signature with Date ” 

The representative of the unit 

Re 28 
Sere ut gi 

ture with Date and > 

of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08 

No. 513/2023 Sandeep & Anr. Appli 

/2023 passed in Original Application 

cant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M]s shi Qolmn B0da NLn 
ui. £stera dor Hep . 

Longitude/ Latitude A STIOT, 46. LOS 364 

Date of Inspection 29} 1214o094 
Zig-Zag status ves 
Brick Kiln having consent My Uy Ol Us sfaaeq 

| 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

(Qooo prefs [seg 

Brick Kiln having Adequate 

Monitoring Facility Y/N es 

Status of Pothole as per guidelines eq 

i 

Type of Fuel Gad , Zaro mii] burl 

Fugitive dust emission control 

measures 

\ boot Hap ober sql 

In-house utilisation of ash in brick 

making 

a . 

Paving of roads ao 

Covering sf trucks +4 

|; Remarks “OW fle Uisty Je 

bxige Ble tn 

UN Pepe 
= el 

Gr 
Signature with Date 

The representative of the unit 

el 
ann 

V\ 

ey Tan 
Signature with Date and 

Name of the inspecting Officer 

iw
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M| S Shtee. lak Shmy bata 

7 Co, Rapourd , Kosthy 
Longitude/ Latitude oF “ya } Faas S034 F 

Date of Inspection 28 | ey [20 om i 

Zig-Zag status 

Brick Kiln having consent Sed valid Ey 
1 

Brick Kiln having production 1 

capacity declared/ mentioned in A Foo boa Ye. | doy 

consent _ 

Brick Kiln having Adequate 
Monitoring Facility Y/N {2 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 4 

‘Typeofruel = eo af 

es 
| 

Fugitive dust emission control b1Ose¥ chret ‘I me? <0 ml 

i 

| 

measures 

In-house utilisation of ash in brick Se, 

making 

' Paving of roads _ -_ y 

Covering of trucks Yr 

eae a = = cea ra 
jiteasets cs oe sk Lisit the big. 

A ee cl 
hetoh'ny 

s\” \ 9 
‘ \ 

fr 

Ry oN ka 
i eat 

Signature with Date and 

Name of the Inseesting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mis Jar Tagderba Bote 

Cor ory Slorde , Keir heL 

Longitude/Latitude 24.64 2682 Th C4oR" 

Date of Inspection QP! (22024 

Zig-Zag status 
Yer | pre 

Brick Kiin having consent 
S\ 032,25, dee Gee 

Brick Kiln having production 

capacity declared/ mentioned in aso00o Noo |] D 

consent a) 

Brick Kiln having Adequate es 

Monitoring Facility Y/N 

Status of Pothole as per guidelines Adee + 

Status of Platform as per guidelines Coling + 

Type of Fuel Coed and Sou MSL dust 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making Yes 

Paving of roads 7, 

Yo 

Covering of trucks 

Tey 

emaubs Bhonctionel a Khe Kimo ef. 

wi sit 

| 
a 

j 

& eS, wal 

‘Signature with Date e with Date and 

Namé of the Inspecting Officer 
«The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 3 A P 
Ty Razor 

| | tote. Co. Razomn4 bay Hof 
Longitude/ Latitude oF, SGI, +4 +49 ahs 

Date of Inspection s) g | 12 [209 U 

Zig-Zag status y ] l 

Brick Kiln having consent Ye, Wolo tpi 

Brick Kiln having production o ’ 

capacity declared/ mentioned in 2S» i B44 on 
consent 

Brick Kiln having Adequate | A 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines Ye 

Type of Fuel Coo) Saw My"I] dint 

Fugitive dust emission control Yooper Porky MT) base S4| 
measures 

In-house utilisation of ash in brick 

making {4 

Paving of reads Veg 

Covering of trucks y ) 

= 
f 

Remarks Puri A tle wy it t e 

tie eit, dyad ab 
Spt O47 

ae A) 
yl bie ant port 4 pa 

Signature with Date ] Signature with Date and 

The representative of the ginit *Y Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns ts, OM Shang beticps 
om. yilloge Kaitns (orto) 

Longitude/ Latitude 29 GS F58S, 1.26008 

Date of Inspection 2-8] t429 
Zig-Zag status 

He) 
Brick Kiln having consent Hr, oli X tif Bi] 93/096 
Brick Kiln having production 

capacity declared/ mentioned in 

consent 

Boos bit S77 

Brick Kiin having Adequate 

Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Type of Fuel 

Fugitive dust emission control 

measures 
wake? SPepUg be Sal 

In-house utilisation of ash in brick 

makirig we) 
Paving of roads Ye 

Covering of trucks 1) 

Remerks — Ou the vist ral BYiq-) 

lal, prune} th een —
 

Bey Sh ZvOr 
Signature with Date 

Theirepresentative of the unit 

ff (f° OntY 

Yo) ov 

Bras oat 
Signature with Date and xf \ 

Name of the Inspecting Cfficer 
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Joint inspection Performa for Brick Kiln 

In conipliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M[S Shee AN Brofe, 
taithorng tdeesthof 

Longitude/Latitude 
GAO F SS EFS, TO 36/42 SH ie 

Date of inspection 2/124 20904 

Zig-Zag status 

IY) 
Brick Kiin having consent 

Brick Kiln having production 

capacity declared/ mentioned in 

consent _ 

IZ neo dvi desl deg 

Brick Kiln having Adequate 

Monitoring Facility Y/N ky 
Status cf Pothole as per guidelines 

qh 
Status of Flatform as per guidelines 

¥ 
Type of Fuel (aod, Som mil] dust 

Fugitive dust emission control 

meacures 

making 
=e! 

Paving of roads 4 | 

Covering of trucks 

Hy volid till 3ifos asa. <r 

waotes Heer on] (pr Cal | 

Ye 
Remarks OW the vis! t the 

| | | E
e
e
 

beid hyn pon Fe 

Ped Cho 

ARO : oa 
ae ae | 4 24 My 

Signature vith Date 

The representative of the unit 

Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No, 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MS Gopal Bhatt. Conmpong, 

Falona ide , Kart had 

Longitude/ Latitude 

24-8443 VE 662744 
Date of Inspection 

26.12.2024 

Zig-Zag status 
Yen 

Brick Kiln having consent 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

\Yooe Nes | Day 

Brick Kiln having Adequate 

Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines 

| 
Propet 

| Status of Platform as per guidelines 
Adegurot 

Type of Fuel 
Coal, ard Sod pls dust 

Fugitive dust emission control 

measures APrtintbong { wote+ 

In-j:ouse utilisation of ash in brick 
making Yes 

Saving of reads 
Paves 

| Covering of trucks Came 

Remarks ° Opryotione otk cn 

A yak. 

ARR 
Sighature with Date 

The representative of the unit 

va 
26 ) uy 

“ature with Date and 

—_ | om 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns mM [s Haryans Blhoatte Grnpany 

24853234, 1h: 628854 
Longitude/ Latitude 

Date of Inspection 26-12-2024 

Zig-Zag status Yon 

Brick Kiln having consent Nts, uphy 3}-03. 2029 

Brick Kiln having production z. ; 

capacity declared/ mentioned in 2So06 No> | Do. 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N Yep 

Status of Pothole as per guidelines Rboe nete 

Status of Platform as per guidelines Adeouett 

‘Type of Fuel ; Coll 2 paddy crane 
Fugitive dust emission control 
measures Spann of, LO okey 

In-house utilisation of ash in brick 

| making Y2r 

| PP ea 

| Paving of roads Paued 

| 

Covering of trucks is Covers Al 

Remarks Ope voi ne ok the Kine 

CL Are 

Sispcture with Date 

The representative of the unit 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Apetication 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIS any ol Crd Company |, 

Seva, Kathe 

Longitude/Latitude 29 B212P, 7b-TOR4ED 

Date of Inspection AG 12.9024 | 

Zig-Zag status 

Brick iin having consent bronbeal upto D1,0F: tot 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

wee 

“Brick Kiin having Adequate 
Monitoring Facility Y/N Yer 

Status of Pothole as per guidelines SHe4 

Status ci Platform as per guidelines “er 

| Type of Fuei 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

making 

“Paving of roads (ic | 

Covering of trucks 

(Remarks + Non- epayob onal ok the 
owe 4 VU Set - | 

~~ 

Signature with Date QI / oO 

The representative of the unit 

~ SEX : 

qu with Date anu a L 

Nae of the Inspecting Officer
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 

NJ 

Mis Amar Gyam Udyog. Manid ol 

ents Feee 
Longitude/ Latitude 

24-96 1oS , 16 62H oe. 
| Date of Inspection LG 10-2024 
Zig-Zag status 

Yer 

Brick Kiln having consent 
Yer, Valid pt N03: 2624 

Brick Kiln having production 

capacity declared/ mentioned in 

censent 
\Qooo Nd [Bay 

Brick Kiln having Adequate 

Monitoring Facility Y/N 
Yes 

Status of Pothole as per guidelines Se Ae 

[Pie of Fuel 

| Status of Platform as per guidelines Pde pote 

Fugitive dust emission control 

measures Aparling. Ge 
In-house utilisation of ash in brick 

making 
Ye, 

| 

Paving of roads Fosse oh 

éyering of trucks Coverscd 

Remarks e onsl ak de kee 

A, vid 

freaor™ 
Sipnative with Date 

The representative of the unit 

v\- = \ 
Aa 

jepature with Date and 

Nine of the Inspecting Office: 

é 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Hindustan Chait | 
Conpany ' Chamdho a, Katto 

Longitude/Latitude 

24-954 84 | 16-Gp. Sie, 
Date of Inspection 

| 
9G: \2- 2024 

Zig-Zag status 
Yes 

Brick Kiln having consent Yoo, ipl 3-03. Qe 2¢ 

Brick Kiln having production 
capacity declared/ mentioned in 

consent 

a2 oQ00 No's [Day 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yeo 

Status of Pothole as per guidelines Ader nats 
| Status of Platform as per guidelines 

A de, wate 

[Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ask in brick 

making Yes 

Paving of roads 
| Poued 

| Covering of trucks 
Cov ered 

| Remarks 

yl 
Signature with Date 

The representative of the unit 

Wl - 
ure with Date and 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M[$ Sisame Blake Compers, 

kot , Kackhel 
Longitude/ Latitude DA.$4624I, 16648444" 

Date of inspection 26:\2 2024 

Zig-Zag status 
Yeo 

Brick Kiln having consent avarkAnpdo Jl,od: low 

Monitoring Facility Y/ " 

Brick Kiin having production “Ye, 
capacity declared/ mentioned in 
consent ' 

Brick Kiln having Adequate 
Ne 

Status of Pothole as per guidelines 

Status of Platform as per guidelines | 

Type of Fuel 

Fugitive dust emission control 
measures 

“In-house utilisation of ash in brick 
making 

Paving of roads 

Covering of trucks 

Remarks 

Signature with Date 
The representative of the unit 

al 

rewith Dateand => 

Naina of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. Noa. 

Name & Address of the Brick Kilns MIS Granta Bhatta lomporyy , 

Pobrnaido , Kost hol 

Longitude/Latitude 

29 V4IY, 16 6EFSID 

Date of Inspection 26-12-2024 

Zig-Zag status 
Yea 

Brick Kiln having consent 
V2, Upto Bot 20249 

| Brick Kiln having production 
capacity declared/ mentioned in 

consent 

2G 500 Nfos | Do 

Brick Kiln having Adequate \ 

Monitoring Facility Y/N a 

Status of Pothole as per guidelines A dos + 

Status of Platform as per guidelines a \ t 

| Type of Fuel 

Fugitive dust emission control 

measures 

In-house utilisation of ash in brick 

maling 

Paying of roads 

Covering of trucks 

Remarks 

af visit: 

wt Dey, Gx 

Sts Quo e 

Signature with Date 

The representative of the unit 

Ws saa | 

Vera with Leteand * 

e of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Mio Joy Shtee Kaw 

Longitude/ Latitude 

Rhodtta Co. PANO, fo, fhof 

b 59:$ 32356 14.24 006 

Date of Inspection 26 |) 2.20244 
Zig-Zag status 

mad) 
Brick Kiln having consent 

ty yob'd tl, 21/03/2% 
Brick Kiln having production 
capacity declared/ mentioned in 

consent 
[Joo bei dy [ty 

Brick Kiln having Adequate 

Monitoring Facility Y/N 
ped 

Status of Pothole as per guidelines des 

Status of Platform as per guidelines te 
Type of Fuel 

(oo) q HM 5 0 reoste 

Fugitive dust emission control 

measures 
ADo+e ee 9 time Sol 

In-house utilisation of ash in brick 

‘making te 
Paving of roads 

fe) 
Covering of trucks 

+4 
Remarks Outing fhe vist the 

bik bln 4ount te ope wea 

wor 
Signature OO gyn ordi 

The representative of the unit 

ane ee ott 
Signature with Date and powdlep 

a 

Name of the Inspecting Officer "i | pi 

a —— a
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns m| N Maa Nut $F? Rhothe. 

Co, PhAtU, Kes thop 
Longitude/ Latitude 4G 43 2 Vb , +6S4006 g 

Date of Inspection i) 6] | 2{ 20 VY 

Zig-Zag status 

Brick Kiln having consent Yo Vali +,'I] <1] af 4 

Brick Kiln having production ’ 

capacity declared/ mentioned in m3 go 90 by 45 | S 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N Ye) 

Status of Pothole as per guidelines Yey 

Status of Platform as per guidelines 

“HY 
Type of Fuel (Oo 

Fugitive dust emission control paper GPtueu'ng BY 6) te so7| 

measures 

In-house utilisation of ash in brick ( 

making Ye-d 

Paving of roads 

| Covering of trucks yn 

Remarks — During _phe visit phe Bri 

E ; aa in MON 

vw 

Gl, g6(0177 eer ete (¢*) 
Signature with Date Signature with Date and 

The representative of the unit Name of the Inspecting Officer at a p\ 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unie of India & Ors 
he. 

. Sr. No. 

Name & Address of the Brick Kilns 

va
nt

 

ceyvvi'co Village & uso 

Longitude/ Latitude 30, P2y 42, A620 YF! 

Date of Inspection 254 /124202Y 
Zig-Zag status eA 

M]s Shanfe ¢ pees 

Brick Kiln having consent 
gn veld -til/ 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

PETS) bt af doy 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 

Status of Platform as per guidelines 

Yes 

q+) 

4+ 
Type of Fuel 

Coo 
Fugitive dust emission control 

measures 
woe? 41 aking 09 {pr Sod i 

In-house utilisation of ash in brick 

making Yes 

Paving of roads 17 

| Covering of trucks Ye, 
Remarks aoe OUsing the Vis the 

bsite lea] n 4A +n 

Se? OH 

Sigfature with Date 

the representative of the unit 

oo 
ow” we gx 

Signature with Date and ol 
¥ (4 

2 @ acti ia ie 
Name of the Inspecting Officz: ya\r\ 

—
 

a 

= 5
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MS fooon kumar CKO YI 
Ghuny, $2'thaf 

Longitude/ Latitude 29-965 451, Hh. 298 REY 

Date of Inspection 2 +Hi2424% 
Zig-Zag status 

~<A 

Brick ili having consent 

do ,vabrd ti ~y[0 2-28 

Brick Kiin having production 
capacicy declared/ mentioned in 

consent | 

25. 00 brief Wa. 

Brick Kiln having Adequate 

Monitoring Facility Y/N Ye 
Status of @sthole as per guidelines te a 
Status ci Platform as per guidelines qe, Foo 
Type cf Fuel 

(oof, Sana Mill ) S | 

Fugitive cust emission control 

measures 
pools Sfsinbliag ad) Ante Ei) 

In-house alilisation of ash in brick 

making 
tt, 

Paving or roads 

Coveririg of trucks de) 

Remarks Ong the Ui he, 
bik falar 
Pesohior 

it A\ we I 
Signat aips Date 

The representative of the unit 

NZ 

ara” y AN 
Y 

Signature with Date and 

Name of the Inspecting Officer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns m| < Cun ade Ky moe 

Reo Maohmod pro orth} 
Longitude/ Latitude 07 3T244 F 46 22S YS 

Date of Inspection D) +f 1.2 J202 Y 

Zig-Zag status | 

—Y ed 

Brick Kiln having consent ; ; 

Yo Wabid til %1[9z)20218 
Brick Kiir, having production | 
capacity declared/ mentioned in 12, 900 bicKs foey 

consent 
Brick Kiin having Adequate 

Monitoring Facility Y/N er 

Status of Pothole as per guidelines { 

Status of Platform as per guidelines Ye, 

Type ci Fuel (90) 

Fugitive dust emission control LoofAce P Opn Krag an “Ire Kes t/ 

measures 

In-house utilisation of ash in brick 

making te 

Paving of roads y 

Covering of trucks y ; 

Remarks _] BuIA ho Uystt Ky'[n ou 4 

ty pet bion, 

} v\ 

dick sin hate aes Signature with Date and 
Signature with Date 

w 

Name of the Inspecting Officer y\ 
The representative of the unit 

——— 

—_——- 7 ; 7 ae ee ee ee

695



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M| ¢ fam Swarep meets) pea 

yn ge SAdg heyy jpop thf 
Longitude/Latitude Ro.qte 

OFSas9 F812 9836 

Date of Inspection LH 242~ v4 

Zig-Zag status 

Brick Kiln having consent ; 

dr yotid 3) ]o3 fro 28 

Brick Kiln having production ; 

capacity declared/ mentioned in 25%? © pak, | an 

consent 
Brick Kiln having Adequate 

Monitoring Facility Y/N ~fey 

Status cf Pothole as per guidelines \ ! 

Status of Platform as per guidelines y | 

Type cf Fue! Cueap SF& Mtl - ND 

Fugitive dust emission control woatey SPo ed ; 

measures Ps Mebind BF rose. Ses | 

In-house utilisation of ash in brick ‘ : 

making 4 

Paving of roads Yed 

Covering cf trucks y 

Remarks _ Outing Ursit the brick, Leilny 

4nd 99 Bpedabien . | 

Signature with BL ay A 1 al Signature with Date and Nett Veal } 

The représentative of the unit Name of the tnspecting Officer a : 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns 

MIS Roam Satup &KO 
Sadatepmg , chi te aj tha) 

Longitude/ Latitude 
30. SATB ITF HE .32558 4 

Date of Inspection TD pry 
Zig-Zag status 

—{e/) 

Brick Kiln having consent 
re yell | 51] 43 20 9| 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

44000 béi des [424 

Brick Kiln having Adequate 
Monitoring Facility Y/N Si, | 
Status of Pothole as per guidelines 

aa 
Status of Piatform as per guidelines 

IF) 
Type of Fuel 

Cod | Saw Met] aust r 

Fugitive dust emission control 
measures Lgotet < POM GAG S49 (50% 

In-house utilisation of ash in brick 

makirig 4 +4 
Paving cf roads at | 

Covering of trucks fey 

Remarks _ 1 9urt zi 

a In apourd an oper atio 

thea Uist the tick. 

”) 

AIMAAS, 

Signature a i 

The representative of the unit 

AE 0 cae 

chk. with Date and 

Name of the Inspecting Officer 

el No” nor alt 

(ef 
| 

t) 
yr 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 5513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns NS Dophdot Sing ef 
Company vill Sanpete 

Longitude/ Latitude SO Az 2b , 76.2292] 

Date of Inspection 24+) 121202 Y 

Zig-Zag status 
Ved. 

Brick Kiin having consent 

i Yen, valid -€7/f Ok . 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 
G2 pag Fado Joy 

Brick Kilr: having Adequate 
Monitoring Facility Y/N 

Status of Pothole as per guidelines 

s 
Status of Platform as per guidelines 

Type of uel 

Fugitive dust emission control 

measures 

Ye» 

{4 

Ve, 

oof 
boctey PALES 1 bine sof 

In-house uclisation of ash in brick 

making aes 
Paving of reads Jes 

Covering of trucks do 

Remarks _ Out the iit all bid, | 

terh tama ln chy tte 

age 
ee aT ,, CE aor” ‘yo 

grat gie4s 

Signature with Date 

The regresentative of the unit 

Signature with Date anc 

Name of the Inspecting Cfticer 
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns M | q Toon Bysdes , ty les 

Vill Balbedya, vaitho/ 

Longitude/ Latitude 30. p20] If rte 3 § 12y 0 

Date of Inspection 242] Daly 

Zig-Zag status | 

Brick Kit: having consent Ys yoly'g til] 21/08 fr ; 

Brick Kila having production ‘ 

capacity declared/ mentioned in ye z pe by tify i 

consent 

Brick Kiln having Adequate 

Monitoring Facility Y/N Vey 

Status of Pothole as per guidelines Ye, 

Status of Platform as per guidelines 
Ye 

Type of Fuel 

C2} 1 Sava ql ast 

Fugitive dust emission control WOkY efi bing fase & 
measures 

| oS
 

in-house utilisation of ash in brick 

making Sia 

Paving of roads ey 

Covering af trucks y | 

Remarks a owing the visit —fke bilge 

| den pert dn Gfeceoh'or 

| ae ; 
P cut Sanh [ Kees SR ) OH Maer 

Signature vith Date Signature with Date and No ef Holy : 

The eA A h ay unit Name of the Inspecting Officer a U3 

ny 
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In compliance of Order 

No. 513/2023 Sandeep 

Joint inspection Performa for Brick Kiln 

| dated 23/08/2023 passed in Original Application 

& Anr. Applicant(s) Versus Union of India & Ors | 

Sr. No. 

Name & Address of the Brick Kilns M{¢ Sor shiv Shonpar 

Longitude/ Latitude 

Bri, ako Bro day Geek ail 
30-098 934 46 U9 85 | 

Date of Inspection 2A) 1 > 74 
Zig-Zag status ad) 

Brick Kiin having consent 

Mey, voy Ci! silos [26 

Brick Kiln having production 

capacity declared/ mentioned in 

consent 

| L000 btids Jtoy 

Brick Kiin having Adequate 

Monitoring Facility Y/N Sia | 

Status of Pothole as per guidelines 
at au 

Status of Platform as per guidelines i oe 
Type of Fuse! Coap ee ee 

Fugitive dust emission control 

measures 

LI OLY Shon ling of boars gil 

In-house ucilisation of ash in brick 

making 
Le 

Paving of roads 

Covering cf trucks 40) | 

Rermarks 

ie. Ei 

puprd} fhe Visit the 

dic, ilo fens 
spesot oy | 

SJoatep * 12)2Y 

Signature with Date 

The representative of the unit 

v Br 
y 

Signature with Date and 

Name of the Inspecting Officer 
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*** This is system generated certificate ***

Inspection no. :  92024965
HROCMMS ID :  14KAI1316006

                                                                                    
Haryana State Pollution Control Board

C-11, SECTOR-6, PANCHKULA

PHONE:-0172-2577870-73,FAX-NO-2581201

E-mail:-Hqhspcb@hspcb.org.in

Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

                                                                                    
                                                                                    

CLOSURE ORDER

                                                                                    
                                                                                    

				Whereas, Sihag  Bhatta  Company, Village   Sajuma Tehsil & District  Kaithal  has established and

operating a brick kiln at Village   Sajuma Tehsil & District  Kaithal  which is polluting in nature;

                                                                                    
				Whereas, the above said unit was visited by the field officer of the Board on 23-Dec-2024 and reported the

following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

					Unit is using illegal fuel i.e fine crushed Plastic & Paper during inspection on dated 23.12.2024.

                                                                                    
				Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide

his letter HSPCB/KAI/2023/1670 dated 24/12/2024 The reply submitted by the unit vide letter dated 02-Jan-

2025 was  not find satisfactory as per detail given below:

Brick kiln’s reply is not satisfactory as during inspection found using illegal fuel.

                                                                                    
				Whereas, Regional Officer, Kaithal vide his recommendation letter number

HSPCB/KAI/2025/RO/INS/92024965CONCR001 dated 23-Jan-2025 has recommended for taking closure

action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has

been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control

of Pollution) Act, 1981,  as mentioned above;

                                                                                    
				Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-

A of Air (Prevention & Control of Pollution) Act, 1981,  it is hereby ordered to close down the operation of

the above said unit, M/s Sihag  Bhatta  Company Village   Sajuma Tehsil & District  Kaithal  by sealing its

plant / machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of

the above said unit, with immediate effect.

                                                                                    
				In addition to above it is also intimated that non compliance to directions issued under section  31-A of Air

(Prevention & Control of Pollution) Act, 1981 is an offence.

                                                                                    

                                                                                    
                                                                                    

Dated Panchkula, the
11-Feb-2025

Vineet Garg IAS
 Chairman
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*** This is system generated certificate ***

Inspection no. :  92024965
HROCMMS ID :  14KAI1316006

                                                                                    
 A copy of the above is forwarded to the following for information and necessary action:-

                                                                                    
1. The Deputy Commissioner, KAITHAL

                                                                                    
2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric

supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

                                                                                    
3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to

submit compliance report in this regard within 03 days positively. He will also initiate legal action against

the unit for filing prosecution case for the above said violations and will submit the proper and complete

case with reasoned recommendation for the same to Head Office immediately.

                                                                                    
4. Sihag  Bhatta  Company Village   Sajuma Tehsil & District  Kaithal 

                                                                                    
                                                                                    
                                                                                    

Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)

For Chairman

                                                                                    
                                                                                    

Endst. No.:HSPCB/KAI/2025/INS/92024965CONCO001-
004

Dated:14-Feb-2025

NAVEEN 

GULIA

Digitally signed by 

NAVEEN GULIA 

Date: 2025.02.14 

14:11:16 +05'30'
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*** This is system generated certificate ***

Inspection no. :  92025046
HROCMMS ID :  16KAI2977582

                                                                                    
Haryana State Pollution Control Board

C-11, SECTOR-6, PANCHKULA

PHONE:-0172-2577870-73,FAX-NO-2581201

E-mail:-Hqhspcb@hspcb.org.in

Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

                                                                                    
                                                                                    

CLOSURE ORDER

                                                                                    
                                                                                    

				Whereas, Saraswati Gram Udyog Mandal, Village Kailram Kaithal has established and operating a brick

kiln at Village Kailram Kaithal which is polluting in nature;

                                                                                    
				Whereas, the above said unit was visited by the field officer of the Board on 24-Dec-2024 and reported the

following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

					Brick kiln is not complying with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New

Delhi i.e. 1. Unit is using illegal fuel i.e wood & press mud with used motor oil during operation.

                                                                                    
				Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide

his letter HSPCB/KAI/2024/1683 dated 26/12/2024 The reply submitted by the unit vide letter dated 03-Jan-

2025 was  not find satisfactory as per detail given below:

 Brick kiln’s reply is not satisfactory as during inspection found using illegal fuel.

                                                                                    
				Whereas, Regional Officer, Kaithal vide his recommendation letter number

HSPCB/KAI/2025/RO/INS/92025046CONCR001 dated 23-Jan-2025 has recommended for taking closure

action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has

been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control

of Pollution) Act, 1981,  as mentioned above;

                                                                                    
				Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-

A of Air (Prevention & Control of Pollution) Act, 1981,  it is hereby ordered to close down the operation of

the above said unit, M/s Saraswati Gram Udyog Mandal Village Kailram Kaithal by sealing its plant /

machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the

above said unit, with immediate effect.

                                                                                    
				In addition to above it is also intimated that non compliance to directions issued under section  31-A of Air

(Prevention & Control of Pollution) Act, 1981 is an offence.

                                                                                    

                                                                                    

Dated Panchkula, the
10-Feb-2025

Vineet Garg IAS
 Chairman
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*** This is system generated certificate ***

Inspection no. :  92025046
HROCMMS ID :  16KAI2977582

                                                                                    

                                                                                    
 A copy of the above is forwarded to the following for information and necessary action:-

                                                                                    
1. The Deputy Commissioner, KAITHAL

                                                                                    
2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric

supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

                                                                                    
3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to

submit compliance report in this regard within 03 days positively. He will also initiate legal action against

the unit for filing prosecution case for the above said violations and will submit the proper and complete

case with reasoned recommendation for the same to Head Office immediately.

                                                                                    
4. Saraswati Gram Udyog Mandal Village Kailram Kaithal

                                                                                    
                                                                                    
                                                                                    

Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)

For Chairman

                                                                                    
                                                                                    

Endst. No.:HSPCB/KAI/2025/INS/92025046CONCO001-
004

Dated:11-Feb-2025

NAVEEN 

GULIA

Digitally signed by 

NAVEEN GULIA 

Date: 2025.02.11 

13:26:50 +05'30'
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*** This is system generated certificate ***

Inspection no. :  92025120
HROCMMS ID :  14KAI990072

                                                                                    
Haryana State Pollution Control Board

C-11, SECTOR-6, PANCHKULA

PHONE:-0172-2577870-73,FAX-NO-2581201

E-mail:-Hqhspcb@hspcb.org.in

Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

                                                                                    
                                                                                    

CLOSURE ORDER

                                                                                    
                                                                                    

				Whereas, Swami Bhatta Company, Village Kaul, Kaithal has established and operating a Brick kiln at

Village Kaul, Kaithal which is polluting in nature;

                                                                                    
				Whereas, the above said unit was visited by the field officer of the Board on 26-Dec-2024 and reported the

following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

					Brick kiln is not complying with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New

Delhi i.e.

1. Unit is using illegal fuel i.e Carbon powder during operation.

2. Unit not provided adequate sampling facility on stack.

3. Unit not provided platform as per guidelines for sampling.

                                                                                    
				Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide

his letter HSPCB/KAI/2024/1685 dated 27/12/2024 The reply submitted by the unit vide letter dated 30-

Dec-2024 was  not find satisfactory as per detail given below:

Unit was found using illegal fuel i.e Carbon powder during operation and no reply submitted regarding

sampling facility and platform on the stack.

                                                                                    
				Whereas, Regional Officer, Kaithal vide his recommendation letter number

HSPCB/KAI/2025/RO/INS/92025120CONCR001 dated 23-Jan-2025 has recommended for taking closure

action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has

been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control

of Pollution) Act, 1981,  as mentioned above;

                                                                                    
				Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-

A of Air (Prevention & Control of Pollution) Act, 1981,  it is hereby ordered to close down the operation of

the above said unit, M/s Swami Bhatta Company Village Kaul, Kaithal by sealing its plant / machinery and

DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the above said unit,

with immediate effect.

                                                                                    
				In addition to above it is also intimated that non compliance to directions issued under section  31-A of Air

(Prevention & Control of Pollution) Act, 1981 is an offence.
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 A copy of the above is forwarded to the following for information and necessary action:-

                                                                                    
1. The Deputy Commissioner, KAITHAL

                                                                                    
2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric

supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

                                                                                    
3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to

submit compliance report in this regard within 03 days positively. He will also initiate legal action against

the unit for filing prosecution case for the above said violations and will submit the proper and complete

case with reasoned recommendation for the same to Head Office immediately.

                                                                                    
4. Swami Bhatta Company Village Kaul, Kaithal

                                                                                    
                                                                                    
                                                                                    

Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)

For Chairman

                                                                                    
                                                                                    

Dated Panchkula, the
10-Feb-2025

Vineet Garg IAS
 Chairman

Endst. No.:HSPCB/KAI/2025/INS/92025120CONCO001-
004

Dated:11-Feb-2025

NAVEEN 

GULIA

Digitally signed by 

NAVEEN GULIA 

Date: 2025.02.11 

13:40:02 +05'30'
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Haryana State Pollution Control Board

C-11, SECTOR-6, PANCHKULA

PHONE:-0172-2577870-73,FAX-NO-2581201

E-mail:-Hqhspcb@hspcb.org.in

Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

                                                                                    
                                                                                    

CLOSURE ORDER

                                                                                    
                                                                                    

				Whereas, M/s Surya Bhatta Co, village Batta Distt Kaithal has established and operating a brick kiln at

village Batta Distt Kaithal which is polluting in nature;

                                                                                    
				Whereas, the above said unit was visited by the field officer of the Board on 24-Dec-2024 and reported the

following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

					1. Unit is using illegal fuel i.e Rubber powder during operation.

2.Unit not provided in-house utilization of ash in Brick making.

                                                                                    
				Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide

his letter HSPCB/KAI/2024/1684 dated 26/12/2024 but the unit has not submitted the reply;

                                                                                    
				Whereas, Regional Officer, Kaithal vide his recommendation letter number

HSPCB/KAI/2025/RO/INS/92025177CONCR001 dated 23-Jan-2025 has recommended for taking closure

action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has

been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control

of Pollution) Act, 1981,  as mentioned above;

                                                                                    
				Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-

A of Air (Prevention & Control of Pollution) Act, 1981,  it is hereby ordered to close down the operation of

the above said unit, M/s M/s Surya Bhatta Co village Batta Distt Kaithal by sealing its plant / machinery and

DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the above said unit,

with immediate effect.

                                                                                    
				In addition to above it is also intimated that non compliance to directions issued under section  31-A of Air

(Prevention & Control of Pollution) Act, 1981 is an offence.

                                                                                    

                                                                                    
                                                                                    

Dated Panchkula, the
26-Feb-2025

Vineet Garg IAS
 Chairman

Endst. No.:HSPCB/KAI/2025/INS/92025177CONCO001-
004

Dated:28-Feb-2025
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 A copy of the above is forwarded to the following for information and necessary action:-

                                                                                    
1. The Deputy Commissioner, KAITHAL

                                                                                    
2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric

supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

                                                                                    
3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to

submit compliance report in this regard within 03 days positively. He will also initiate legal action against

the unit for filing prosecution case for the above said violations and will submit the proper and complete

case with reasoned recommendation for the same to Head Office immediately.

                                                                                    
4. M/s Surya Bhatta Co village Batta Distt Kaithal

                                                                                    
                                                                                    
                                                                                    

Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)

For Chairman

                                                                                    
                                                                                    

NAVEEN 

GULIA

Digitally signed 

by NAVEEN GULIA 

Date: 2025.02.28 

11:08:43 +05'30'
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Sr. No Category Name &  Address of BKO Status & Period 
of Consent to 
operate

Diameter of the 
stack (feet)

Porthole height 
of the stack 
(feet)

No of portholes

5 Orange Aggarwal B.K.O, 
Balwanti, Kaithal

Granted, 
01/04/2022 - 
31/03/2027

7 30 1

6 Orange Gupta Bhatta Company, 
Village Sirta Dera, 

Siwan, Kaithal

Dismantled Dismantled Dismantled 1

7 Orange Jai Jawala Bricks Kiln, 
Dewal, Kaithal

Dismantled Dismantled Dismantled 1

8 Orange Super Bricks Industries, 
Vill. Keorak, Kaithal

Granted, 
01/04/2023 - 
31/03/2028

6 32 1

9 Orange Krishna Brick Kiln, Sirta 
Road,Manas, Distt 

Kaithal.

Granted, 
01/04/2023 - 
31/03/2027

9 35 1

10 Orange Shiv Bhatta Vill. Sajuma 
Distt. Kaithal

Granted, 
01/04/2023 - 
31/03/2025

7 33.5 1

11 Orange Ganesh Bricks Co., Vill 
Keorak, Distt Katihal

Granted, 
01/04/2024 - 
31/03/2029

8 37 1

12 Orange Taj Bricks Company, Vill. 
Keorak, Kaithal

 Granted, 
01/04/2023 - 
31/03/2028

12 34 1

13 Orange Shiv Shankar Bhatta Co., 
Vill Harsola, Distt 

Kaithal.

Granted, 
01/04/2024 - 
31/03/2029

8 33 1

14 Orange Sangam Gram Udyog 
Mandal, Village Titram, 

kaithal

Granted, 
01/04/2022 - 
31/03/2025

6 36 1

15 Orange Ganpati Bhatta 
Company, Vill. Deora, 

Kaithal

 Granted, 
01/04/2024 - 
31/03/2028

7 35 1

16 Orange Bharat Bricks Industries, 
Keorak, Kaithal

 Granted, 
05/12/2021 - 
31/03/2026

10 38 1

17 Orange Jai Hanuman Bhattha 
Co., Village Manas, 

Kaithal

 Granted, 
28/11/2023 - 
31/03/2028

9 34 1

18 Orange Jai Baba Raj Puri Bhatta 
Co., Village Padla, 

kaithal

Granted, 
01/04/2023 - 
31/03/2025

12 32 1

19 Orange Nihal Giri Jee Bhatta 
Company, Guhna, 

Kaithal

Granted, 
01/04/2024 - 
31/03/2027

8 33 1

20 Orange Jai Mahavir Brick Kiln 
Gadhi Padla 

 Granted, 
01/04/2023 - 
31/03/2026

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

21 Orange Parwati Bhatta 
Company, Vill. Baba 

Ladana, Kaithal

Granted, 
01/04/2023 - 
31/03/2027

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

22 Orange Shiv Shanker Bhatta 
Company, Vill. Sirta, 

Kaithal

Granted, 
01/04/2022 - 
31/03/2025

8 33 1

23 Orange Bajrang Bhatta Co Deora 
Deora

 Granted,  
01/04/2024 - 
31/03/2029

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

24 Orange Saraswati Bricks co.. Vill 
Sajuma , Kaithal 

Dismantled Dismantled Dismantled 1

25 Orange Ridhi Sidhi Bhatta CO., 
Village Deora, Kaithal

Granted, 
01/04/2021 - 
31/03/2025

8 37 1
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Sr. No Category Name &  Address of BKO Status & Period 
of Consent to 
operate

Diameter of the 
stack (feet)

Porthole height 
of the stack 
(feet)

No of portholes

26 Orange Baba Rajpuri Bhatta 
Co.,VPO Manas, Distt 

Kaithal
Granted, 

01/04/2023 - 
31/03/2028

10 35 1

27 Orange Maa Bhagwati Bhatta 
Company, Mago Majri, 

Kaithal

 Granted, 
01/04/2023 - 
31/03/2027

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

28 Orange Vishkarma Bhatta 
Company, Village 
Harsola, Kaithal

 Granted, 
01/04/2023 - 
31/03/2026

9 35 1

29 Orange Jai Durga Bhatta 
Company, Harsola, 

kaithal

Granted, 
14/10/2023 - 
31/03/2026

9 38 1

30 Orange Maha Shakti Bhatta Co., 
Vill Dohar,Distt Kaithal.

Granted, 
01/04/2024 - 
31/03/2025

10.5 32 1

31 Orange Om Bricks Company, 
Village Harsola, Kaithal

 Granted, 
01/04/2023 - 
31/03/2026

13.5 33 1

32 Orange Shri Shyam Bricks Co, 
Kathwar, Kaithal

 Granted, 
01/04/2023 - 
31/03/2026

10.5 34 1

33 Orange Sihag Bhatta Co., Village 
sajuma, Kaithal

Granted, 
01/04/2023 - 
31/03/2025

Closed by Board Closed by Board 1

34 Orange Raghbir Bricks Co., Vill. 
Chousala, Kaithal

 Granted, 
01/04/2022 - 
31/03/2025

9 35 1

35 Orange Saharan Bhatta Co., 
Matour, Kaithal

Granted, 
01/04/2022 - 
31/03/2025

8 32 1

36 Orange Shri Ram Bricks 
Company, Vill. Badsikri 

Kalan, Kaithal

Granted,   
04/01/2024 - 
31/03/2025

12 31 1

37 Orange Saraswati Gram Udyog 
mandal, Village Kailram, 

Kaithal

Granted, 
01/04/2024 - 
31/03/2027

Closed by Board Closed by Board 1

38 Orange Surya Bhatta Co. Vill. 
Batta, Kaithal

 Granted, 
01/04/2023 - 
31/03/2026

Closed by Board Closed by Board 1

39 Orange Jai Jawla Bhatta, Vill. 
Balu, Kaithal

Granted, 
01/04/2023 - 
31/03/2025

7 35 1

40 Orange Jai Siya Ram Bhatta Co., 
Village Batta, Kaithal

Granted,  
01/04/2024 - 
31/03/2031

6 32 1

41 Orange Balaji Bhatta Company, 
Vill. Chousala, Kaithal

Granted, 
01/04/2023 - 
31/03/2026

10.5 39 1

42 Orange Shri Salasar ji Bhatta 
Co., Batta, Kailram, 

Kalayat, Kaithal

 Granted, 
01/04/2024 - 
31/03/2029

10.5 33 1

43 Orange Baba Rajpuri Bhatta Co., 
Vill Batta, Distt Kaithal

Granted, 
01/04/2022 - 
31/03/2025

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

44 Orange Saraswati Bricks Co., 
Wazir nagar, Kaithal.

 Granted, 
01/04/2021 - 
31/03/2024

12 33 1

45 Orange Pannu Bricks, Village 
Ballu, Kaithal

 Granted, 
01/04/2023 - 
31/03/2025

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

46 Orange Mittal Trading Company, 
Village Samadha Urlana, 

Cheeka, Kaithal

Dismantled Dismantled Dismantled 1
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47 Orange Kanwar Bhatta,Vill Kheri 
Gulam Ali, Teh 

Siwan,Distt Kaithal.

Dismantled Dismantled Dismantled 1

48 Orange Rama Bricks Industries 
Village Dohar District 

Kaithal KAITHAL

Granted, 
01.04.23-
31.03.26

12 32 1

49 Orange Saraswati Bhatta 
Company, Village 
Malikpur, Kaithal

Granted, 
01/04/2021 - 
31/03/2025

12 35 1

50 Orange Jai Durga Bricks 
Company, vill. Dulyani, 

Kaithal

Granted, 
01/04/2021 - 
31/03/2025

10 34 1

51 Orange Ganesh Bhatta 
Company, Village Buchi, 

Kaithal

Granted, 
01/04/2020 - 
31/03/2025

8 38 1

52 Orange Shakti Bricks Co., Village 
Pundri, Kaithal

Granted, 
01/04/2024 - 
31/03/2029

9 31 1

53 Orange AJIT GRAM UDYOG 
MANDAL VPO HABRI 

KAITHAL

Granted, 
01/04/2024 - 
31/03/2029

10 33 1

54 Orange Jai Bharat Gram Udyog 
Mandal, Pundri, Kaithal

Granted, 
01/04/2023 - 
31/03/2028

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

55 Orange Shiva Bricks Ahmadpur, 
Tehsil Pundri, Kaithal

Granted, 
01/04/2024 - 
31/03/2028

8 31 1

56 Orange Shankar Bhatta Co., Vill 
Pilni, Distt Kaithal.

Granted, 
01/04/2022 - 
31/03/2025

9 35 1

57 Orange Shiv Shakti Bricks 
Company, VPO Habri, 

Kaithal

Granted, 
01/04/2024 - 
31/03/2028

7 32 1

58 Orange Maruti Bhatta Company, 
Village Pilni, Kaithal

Granted, 
25/12/2023 - 
31/03/2025

12 33 1

59 Orange Sai Bhatta Co.,Vill. Siral, 
Kaithal

Granted, 
01/04/2022 - 
31/03/2025

Non 
operational at 

the time of 
sample

Non 
operational at 

the time of 
sample

1

61 Orange Jagatguru Bramanand 
Bricks Co., Habri, Kaithal

Granted,  
05/12/2024 - 
31/03/2026

Non 
operational at 

the time of 
sample

Non 
operational at 

the time of 
sample

1

62 Orange Sacha Satguru Bhatta 
Co., Vill. Guliyana, 

Kaithal

Granted,  
30/10/2024 - 
31/03/2028

Non 
operational at 

the time of 
sample

Non 
operational at 

the time of 
sample

1
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63 Orange Vijay Bhatta Company, 
Kotra, Kaithal

Closed on its 
own

Closed on its 
own

Closed on its 
own

1

64 Orange Shree Balaji Bhatta 
Company, Vill. Bhana, 

Kaithal

Dismantled Dismantled Dismantled 1

65 Orange Shiv Shankar Gram 
Udyog Mandal.,Dhand 

Raod Kheri Raiwali, Distt 
Kaithal.

 Granted, 
01/04/2024 - 
31/03/2029

10 32 1

66 Orange Shiv Shakti Bhatta Co., 
Vill Bhana, Distt Kaithal

   Granted, 
01.04.20-
31.03.25

12 35 1

67 Orange Balaji Gram Udyog 
Mandal, Bhana, Kaithal

Granted, 
31.10.2023-
31.03.2028

12 34 1

68 Orange Luxmi Gram Udyog 
Mandal, Bhana, Kaithal

Granted, 
01.04.20-

31.03.2025

8 37 1

69 Orange Hanuman Bhatta 
Company Pundri, 
Rajound Road Vill. 

Bhana, Kaithal

Granted, 
01/04/2024 - 
31/03/2029

9 33 1

70 Orange Bajrang Bhatta Co.,Vill. 
Kotra, Distt Kaithal

Granted, 
01/04/2022 - 
31/03/2027

13.5 32 1

71 Orange Rana Bhatta Co., Vill 
Rajound ,Distt Kaithal.

Granted, 
01/04/2022 - 
31/03/2026

9 33 1

72 Orange Bharat Bhatta Co., 
Village Kithana, Kaithal

Dismantled Dismantled Dismantled 1

73 Orange Jagdamba Bhatta Co. 
Vill. Kotra, Kaithal

Granted, 
01/04/2023 - 
31/03/2026

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

74 Orange Shri Balaji Bricks Kiln, 
Vill. Rohera, kaithal

Granted, 
13/11/2024 - 
31/03/2027

8 32 1

75 Orange Shree Lakshmi Bhatta 
Co, Rajound, Kaithal

Granted, 
01/04/2024 - 
31/03/2025

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

76 Orange Jai Jagdamba Bhatta 
Co., Vill Sherda, Distt 

Kaithal

Granted, 
01/04/2022 - 
31/03/2025

9 35 1

77 Orange Jai Bajrangbali Bhatta 
Co., Rajound, Kaithal

Granted, 
01/04/2022 - 
31/03/2025

8 33 1

78 Orange Jai Durga Bhatta Co., 
(Old name Krishan 

Murari) Village Kithana, 
Kaithal

Closed by 
Board 

Closed by 
Board 

Closed by 
Board 

1

79 Orange Om Shanti Bricks 
Company

 Village Kithana

Granted, 
03/05/2024 - 
31/03/2026

9 35 1

80 Orange Shree Ram Bhatta 
Kithana

Granted, 
01/04/2022 - 
31/03/2025

9 33 1

81 Orange Gopal Bhatta Co., 
Pabnawa, Kaithal

Granted, 
01/04/2024 - 
31/03/2029

8 36 1

712



Sr. No Category Name &  Address of BKO Status & Period 
of Consent to 
operate

Diameter of the 
stack (feet)

Porthole height 
of the stack 
(feet)

No of portholes

82 Orange Haryana Bhatta Co., 
Chandlana, Distt Kaithal

Granted, 
01/04/2024 - 
31/03/2029

8 32 1

83 Orange Aggarwal Bricks 
Company, Vill. Sakra, 

Kaithal

Granted,
01/04/2024 - 
31/03/2026

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

84 Orange Amar Gram Udyog 
Mandal. Vill. Chandlana, 

Kaithal

  Granted, 
01/04/2022 - 
31/03/2027

7 35 1

85 Orange Nirmal Bhatta Co., VPO 
Ahun, Pundri, Kaithal

Dismantled Dismantled Dismantled 1

86 Orange Hindustan Bhatta 
Company., Vill 

Chandlana, Distt Kaithal

 Granted, 
01/04/2021 - 
31/03/2026

8 36 1

87 Orange Swami Bhatta Co., 
Village Kaul, Kaithal

 Granted, 
21/05/2024 - 
31/03/2027

Closed by Board Closed by Board 1

88 Orange Ganesh Bhatta Co., Vill 
Pabnawa, Distt Kaithal

 Granted, 
01/04/2023 - 
31/03/2028

8 33 1

89 Orange M/S Hanuman Bhatta 
Co., Vill Khrak pandav , 

Distt Kaithal

Dismantled Dismantled Dismantled 1

90 Orange Jai shree Ram Bhatta 
CO, Pharal, Kaithal

Granted, 
01.04.2023 to 

31.03.2026

12 32 1

91 Orange Jai Jagdamba Bhatta 
Co., Vill Pharal, Distt 

Kaithal

Dismantled Dismantled Dismantled 1

92 Orange GURU BRAHAMANAND 
GRAM UDYOG MANDAL, 

Kaul, Kaithal

Closed on its 
own

Closed on its 
own

Closed on its 
own

1

93 Orange Maa Durga Bhatta Co, 
Pharal

Granted, 
01/02/2024 - 
31/03/2028

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1

94 Orange Shankar Building 
Service, Village Gulha, 

Kaithal

Granted, 
01.04.21 - 
31.03.25

6 35 1

95 Orange Pawan Kumar BKO, Vill. 
Bhuna, Kaithal

Granted, 
01/04/2024 - 
31/03/2028

9 34 1

96 Orange Surinder Kumar BKO, 
Mahmood Pur, Kaithal

 Granted, 
01/04/2023 - 
31/03/2028

9 35 1

97 Orange Ram Sarup Mittal BKO, 
Vill. Sadarheri, Kaithal

Granted, 
01/04/2024 - 
31/03/2028

10 33 1

98 Orange Ram Swarup BKO, Vill. 
Sadarheri, Kaithal

Granted, 
01/04/2023 - 
31/03/2027

8 31 1

99 Orange Joginder Singh BKO, 
Village Azimgarh, Kaithal

Granted, 
01.04.2020-
31.03.2025

Non operational 
at the time of 

sample

Non operational 
at the time of 

sample

1
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100 Orange Jain Bricks Traders, Vill. 
Balbehra, Kaithal

Granted, 
01/04/2024 - 
31/03/2028

9 33 1

101 Orange Jai Durga Bhatta 
Company, Kamheri

Closed by Board Closed by Board Closed by Board 1

102 Orange Jai Shiv Shankar Bhole 
BKO, Bhagal, Cheeka, 

Kaithal

 Granted, 
01/04/2023 - 
31/03/2028

9 32 1
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